15.06 hrs.
Title: General discussion on the Budget (General) for the year 2003-2004. (Not concluded)

MR. DEPUTY-SPEAKER: The House shall now take up Item No.26, Discussion on the General Budget for the year
2003-2004. Time allotted is ten hours. The first speaker is, Shri Shivraj V. Patil

SHRI SHIVRAJ V. PATIL (LATUR): Mr. Deputy-Speaker, Sir, to save time and to be precise and to cover as many
points as | can, | seek your permission to read my speech. | hope, | have that permission.

The Budget is not just a statement of income and expenditure of the Government. It is an instrument of economic
and social engineering and development. If it fails to take into account all in the society, it cannot achieve the
objectives which it is expected to fulfil. It should help the needy and the weak. It should encourage economic
development. It should help to do distributive justice. It should help to face the challenges of the future and the
contingencies that may arise. Will this Budget achieve these objectives?

It talks of alleviating poverty. Nobody can quarrel with this objective. The Congress Party has been working to
achieve this objective. It has succeeded in reducing it. If something more is done to reduce it further, it would be
welcome.

What this Budget proposes to do to achieve this objective is not enough and satisfactory. It is like counting a few
trees and missing the wood. By doing a few such things, the people will not get the relief they need. The most
important thing in this respect is the need to enhance the employment potential. To help the people, the theory of
trickle down of benefits cannot be useful. It could not be acceptable in America. It cannot be useful in India.

The Government promised to provide employment to one crore persons every year. It has not fulfilled that
assurance. It does not have any specific plans and schemes to provide work to the needy. That is most
disappointing. Antyodya Anna Yojana will help more needy people in the society. The food stocks available with the
Government can be used for this purpose. Shrimati Sonia Gandhi, the Congress President had asked the
Government to use the food stocks for this purpose and the Government has responded to it favourably. We
appreciate it. But why should the Government stop at this level only? Why cannot it have it for more people? The
food stocks are huge. They should be used to help more families.

If the suggestion given by Dr.Swaminathan, that in every district a food bank should be established, is accepted,
the poor people and their children would not remain undernourished and unemployed. It would have been better for
the Union Government to take some effective steps in this respect. But it has not done that.

The Government could have made the plans to plant trees and achieve good results in afforestation with the help of
foodgrains. These schemes could have been more useful in tribal areas, which are least developed and where the
poverty stalks the land in a most tragic form.

The Government talks of providing better and more educational and health facilities through the cooperation and
partnership with the private sector. These days also this is being done. It should be encouraged and helped. But
can the Government forget that these institutions and hospitals are not meant for the poor? They are not meant for
the middle class families also. Only the affluent and well to do can afford to make use of them. Should not the
Government think of going to the succour of the poor and the middle class citizens of the country by making them
affordable? There is nothing in the Budget which can do something in this respect. It is not necessary to comment
in detail on all the proposals visible in the Budget used to alleviate penury. It is sufficient to say that what is
proposed is most inadequate and not at all sufficient. One gets a feeling that, that is a sugar coating on the bitter pill
of the reality of the Budget.

The Budget proposals with respect to the development of farming sector do not indicate that the problems of it are
clearly understood by the Government. The rate of growth in agriculture has declined from 5.7 to 3.1. Many States
and areas in the country are suffering because of unprecedented drought conditions. This fact should have goaded
the Government to do more to help this vital and most important sector on which 70 per cent of the people depend.
On this sector, it is not only the farmers but also the labourers in rural areas depend. But, the Government has
missed to understand the problems and provide correct solutions.

The agriculture depends upon irrigation facilities available to it. The Budget should have taken a note of this fact
and should have provided plans, projects, and funds for this purpose. It talks of drip irrigation. It is good. But it is not
going to be sufficient. Drip irrigation should be helped and encouraged, no doubt, but it cannot quench the thirst of
agriculture. It is necessary to build big and small dams to line the canals and reach the water to the fields. The river-
linking project is good but it is going to take a long time to materialise. Everybody should help it to be completed in
as short a time as is possible. It is not going to be wise to starve the agriculture of irrigation facilities for two or more



decades by not constructing dams and canals simply because river-linking concept has been floated and would be
acted upon. Let the dams and canals be constructed in such a manner that they would form part of the river linking
projects.

The credit facilities which are available to agriculture are not at all adequate. If Rs.75,000 crore of credit is given to
an activity on which 75 per cent of the people depend, it is not just and wise. The Government has given directions
to the banks to provide 18 per cent of the credit to the farming sector. But the banks have not given that kind of
credit to the agriculture. Moreover, the Government has not been able to take any effective steps. Agriculture deals
with plants which are endowed with life by nature. On its produce, the lives of creatures, cattle and human beings
depend. What is produced in agriculture, is going to be constantly and permanently in demand by the people. India
has the climate, the land, and the water that are conducive for agriculture. Should we not, therefore, pay more
attention and give better credit and other facilities to see that the agriculture prospers?

The fertility of the land should be protected and preserved. Water should be made available and used in frugal
manner.

Climatic conditions should be protected and preserved. The Government has to take lead in this matter. The
farmers are not rich. They have limited areas of land and resources. If the Government does not take a lead in this
respect, it is bound to suffer. Nothing of any pronounced nature in policies for farming for this purpose made by the
Government is visible. And that worries those who know how important it is to keep the agriculture in productive and
profitable conditions.

The produce from agriculture has limited retentive capacity. It gets damaged and destroyed if it is not turned into
finished goods and processed. The agro-based industry can help agriculture. But these industries are in very bad
shape and are not modernised, and are getting closed down. The textile, jute, oil, sugar industries are suffering.
The Government has not taken steps to establish food-processing industry on a large scale. The private sector is
not inclined to establish the processing industry. The result is that agriculture suffers, the farmer suffers and the
farm labour suffers and the consumer also suffers.

The huge stocks of foodgrains are produced by farmers not with the help given by the Government only in last four
or five years. Let us not forget it. They are produced because of the policies made in the regimes of Pandit
Jawaharlal Nehru and Shrimati Indira Gandhi. This fact need not and should not be glossed over to give credit to
the present Government. The present Government should take new steps to help the agriculture and agriculturist.

The sugar industry was doing well. Now it is in a very bad shape. It should not be allowed to suffer like the textile
and the jute industries. What can be done? The sugar factories should produce ethanol by using not only the
molasses, but sugarcane juice also. Half of the sugarcane juice can be and should be used to produce ethanol.
The bagasse and other remains of the sugarcane should be used to produce electricity. This approach would
strengthen the industry. It would remain viable and profitable at least for fifty years to come.

What is proposed for agriculture is quite dismal and unimaginative. That makes one feel that the Government does
not care sufficiently for agriculture, rural development and unemployment. The Government has increased the
prices of fertilizers and the diesel. These steps are going to affect the agriculture a great deal. The Government
should bring down the prices of fertilizers and the diesel. The Government can think of these methods and other
methods also to help the farmer. The farmer and the farm labourers are not as well off as the persons in services,
trade or industry are. So, they do deserve the assistance and help of the Government.

The Budget appears to help some industries to some extent. What is done need not be criticised and objected to.
But what is done is not sufficient. The small scale industry is put in a disadvantageous position. For new industries
nothing substantial has been done. The industry in modern times depends a great deal inter-alia on new
technologies and markets. There are no substantial steps taken to develop and produce new technologies. The
funds provided for these purposes are not enough. They too are expected to be used the development of designs
and quality control. This kind of development of technology cannot help. New basic technologies should be
developed and used for which purpose a substantial investment and funds are needed. The Budget does not talk
about such research and development activities. Ultimately this negligence would affect the industrial growth and
development. India would always remain a follower and would not become a leader in industrial and service sectors
if it solely relies on imported technologies and does not develop its own technologies. We do not want to suggest
that the wheel should in reinvented. We suggest that in the areas at horizon, other countries would not help India
with latest technologies and so India should try to stand on its own in the new areas and fields.

India does have some advantages in some areas. In electronics, in genetics, in ocean, in solar energy, efc., it has
certain advantages which are not enjoyed by other countries. Why should India not make use of them and help

itself and other countries in return for help it may receive from them? Nations and economies are not built on small
and trifling ideas. They can be built on vision and a sense of adventure in unknown areas of knowledge. What the



Government proposes to do for the industry is limited to give some tax concessions. Give the tax concession, if
necessary. But that is not sufficient. It should spend to establish new capabilities and to develop new methods of
management and technologies. This kind of positive approach is not visible in the Budget and it is likely to affect
industry and services in the country.

SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): Is it an alternative Budget from the Opposition
benches?

SHRIMATI MARGARET ALVA (CANARA): Listen to it, you may learn something.

SHRI SHIVRAJ V. PATIL : Well, this is called positive approach. We are not only criticising; we are giving
suggestions also.

SHRI SUDIP BANDYOPADHYAY : | am learning. In Parliament, nobody reads so many pages after pages. | just
want to know whether it is permissible. | can bring mine tomorrow.

MR. DEPUTY-SPEAKER: In order to save the time of the House, if you also want to do so, | will give you
permission.

SHRI SUDIP BANDYOPADHYAY : That means anybody can come with it.
MR. DEPUTY-SPEAKER: Yes, if it saves the time of the House particularly.
SHRI SUDIP BANDYOPADHYAY : | am not opposing it; | am only appreciating.

SHRI SHIVRAJ V. PATIL : For infrastructure a lot need be done. The private sector's cooperation and partnership
should not be shunned and should be obtained and used. But in India, that would not be very significant. The
Government has to play a major role in building the infrastructure. If reliance is placed beyond a reasonable limit on
the initiatives and efforts of non-Governmental sector in building the needed kind of infrastructure, the time would
be wasted, and the country would lag behind other countries in many respects. Private sector in other countries is
quite strong and versatile. Indian private sector also can become very strong and versatile. Steps for this purpose
should be taken, and it should be treated as a part of the national sector. But unrealistic reliance on it, in the
circumstances in which it is found would not be very helpful. The results obtained in communication sector would
not be available in power, road building, or river grid projects, through private sector. The advancement in
communication is more because of new technology and cellular phones, than anything else. This should be
understood and remembered.

There are no plans to produce more power by using the present methods and technologies or by using new
methods. The plant load factor in many power plants is not as it should be. There are no steps suggested to
generate power on a large scale by using nuclear, solar, hydrogen technologies or other methods. The results that
would be obtained through this route may be revolutionary. True, it would need huge amounts of money, and quite
substantial time to fructify. If it would not be started now, it would take more time and more funds to be able to make
use of them.

At present we do have the technologies to use this route to generate power. The technologies should be
sophisticated and economies of scale should be developed to make them cost effective and economically feasible
and viable. The Governments of years gone by and the leaders have sown the seeds in these areas. The present
Government should continue its efforts to develop these capabilities further.

The project, which is meant to build golden quadrilateral road network, and projects which are meant to link the
rivers, are good. The concepts on which they are based were known and were tried to be used in the past.

They appear to be moving towards the goal set for them. They should be encouraged; funds should be found for
them; and cooperation from all sides should be extended for these projects. Let us see how they develop and how
the Governments handle them.

Knowledge is one of the most important ingredients of infrastructure needed for visionary, all-round development of
the country. It is unlimited. It is available for those who pine for it and work for it.

The Budget speaks about literacy, education, and primary and secondary education as well as tertiary education to
some extent. But it does not speak about the policies and plans for discovery of new knowledge and science.
Knowledge would be the most expensive commodity in the world. Those who would have it would lead the
humanity. Is there anything substantial and specific mentioned in the Budget about it? We did not find anything
specifically mentioned about it. It is dealt with in a routine manner. What would be produced out of this casual
attitude would be very insignificant and uninspiring. The most advanced countries are devoting a lot of funds,
energy, time and manpower in discovering new knowledge. India has a huge human resource which can be very



useful to generate knowledge. If we use this innate strength of ours, we can produce results which would be useful
to us and others in the world in a most spectacular manner. If we use what we have, we would be strong and
competitive. If we do what others are doing we would seldom be equal to them.

The Budget does not speak, in clear terms, about the problems which have occurred out of the drought conditions,
and the scarcity of water for drinking and other purposes in the country. The people may have food to eat. But if
they do not have water to drink or irrigate their farms, or for industrial purposes, they would suffer. Time has come
when in a comprehensive manner, these problems should be considered and solutions to overcome them should be
found The problems are not insurmountable. They can be tackled in a very successful manner by adopting short-
term, medium-term and long—term plans. It would be very wrong to neglect them. The State Governments have a
duty to tackle them. But they should be helped with funds, with plans, with technologies and new ideas. The
Government of India would be failing in its duty if it does not take effective steps to overcome them. Time has come
when these problems can hardly be delayed or neglected.

Indian soil is not covered with forests as it should be. Science suggests that 35 per cent of it should be covered with
greenery. The trees recharge the ground water reservoirs. They fertilise the land. They attract clouds, and help to
see that rains, flood the rivers and reservoirs. The Government of India and the State Governments should take
effective measures to protect, preserve and enlarge the forests. There is some misunderstanding in the minds of
State Governments and citizens also, which does not help to protect and preserve the forests. That
misunderstanding should be removed and the forests should be treated as a very rich resource of wealth.

Population in India is increasing. Nobody talks about controlling it and about taking effective steps to see that it
does not become unbearable to the land and the country. Those who criticised the efforts done to control it, are in
power today. They do not want to speak about the population control because they had criticised it in the past.
Those who had tried to control it, do not also speak about the problem because they think that again they can be
unreasonably criticised for doing it. This "Ter be chup, Meri be chup", is not going to help. The Budget should
highlight the issue and provide necessary infrastructure funds to achieve the objective.

The GDP is on the decline. It has come down to 4.4 per cent from 5.6 per cent. The production from farm sector
has decelerated and has come down to 3.1 per cent from 5.7 per cent. The targets fixed in the Ninth Five Year Plan
are not attained. The targets fixed in the Budget and in the Annual Plans remain unachieved. The condition of the
financial institutions is very bad. Almost all financial institutions are losing their capability to provide credit facilities
for industrial development and big projects. The banks are in a very bad shape. The real non-performing assets
have reached the level of nearly one and a half lakh crores. The employment promised to the young ones and the
unemployed has not been forthcoming. The foreign exchange reserves have gone up to 75 billion dollars. But these
reserves are not put to any use and are creating the burden on the exchequer and the economy because those
who have brought them in the country and deposited them in the banks and other institutions have to be given
interest. This is one of the reasons why the debt burden and the interest burden have increased. The Governments
have been borrowing funds from the markets with heavy interests.

Many projects of the Government are suffering from cost and time overruns and increasing the burden on the
exchequer, and delaying the returns, which could have come from them. The targets to collect the revenue and
taxes are not met. The funds given to the Ministries are not used. No new methods of economising are found out.
Only down sizing the Government is taken as feasible to economise. The Government could have planned properly,
could have implemented the plans meticulously, could have used new methods of administration, and management,
could have used new technologies, could have discovered new areas of economic activities, could have enthused
and inspired the workers and the people to produce more, and produce more efficiently.

The governance has been inapt and inefficient, uninspiring and unimaginative, devoid of plans, and visions. It has
adopted the old theory of the Government having no business to do business, which the hon. Finance Minister
mentioned in his speech. The Government need not in all cases be in the business or trade. It need be in the trade
also to do distributive justice. It need be in industry and specifically in new areas of industrial activities, in which
non-Governmental agencies are unwilling, or unready or unable to enter. It need to help in social sector, which
would not be helped by non-Governmental agencies. It did not talk of any vision or long-term planning. The Union
Government is required to have perspective plans and visions, and function for the future of the country. The
deficit, revenue and fiscal deficit is escalating. It has gone up to nearly Rs.150,000 crore. The present Budget does
not explain clearly as to how it could reduced it. It mentions some proposals to reduce it. But, as things stand and
as the governance is done, it is not convincing that it would be reduced. Let us see what happens when the next
Budget is presented in this respect. The budgets which were treated as dream budgets or, budgets which were
given ten marks out of ten, could not reduce the deficit, could not increase the production, could not make the
country competitive, and could not make the people happy.

This year, the Government talks about some vision, Vision 2020. It is good. It should be explained as to what that



vision represents; as to how comprehensive it is and as to what areas it covers. Is it limited only to Science and
Technology or is it extended to matters political, economic, social, cultural, international and futuristic? If it is limited
it would not help. If it is holistic and comprehensive it would help. It should explain what it means for the economy of
the country. Does that mean helping the weakest, the poorest and the middle class men and women? Or does that
mean helping those only who need very little help? Does it mean helping the country to be strong, competitive and
helpful to other countries? The vague ideas would not help. Amorphous approach would not produce concrete
results. It is the absence of holistic vision, that is at the root of sluggish movement towards prosperity and
happiness of the people.

No nation can be built and can become strong without ideological and visionary moorings. The rulers of the initial
decades of Indian freedom had vision and long term perspective. So, they could build institutions, and lay the
foundations of economic development and social harmony, the unity of the country and democratic institutions. The
pragmatic approach should not be allowed to degenerate into opportunistic methods of doing things.

The Government talks of economic reforms. But its reforms are restricted only to disinvestment and downsizing the

Government. If necessary, these steps should be taken. However, while doing that, it should see that human beings
are not treated as machines which can be discarded without any qualms of conscience. The reforms should have a
human face and help the people and the country.

Reforms should reach political institutions. New technologies should be procured, developed and used. New areas
of production should be discovered and used. Machinery to do economic, social and cultural justice should be built
and used. The people should be enthused and inspired to put in hard labour and efforts of all kinds and to be
competitive. The limited concept of reforms may not suffice. They are not going to be real reforms and useful. They
would decelerate the progress rather than push it ahead towards the goal of prosperity.

These limited reforms cannot help the people at large. They would not convince and inspire anybody who is of just
and equitable nature.

We know the task of the Finance Minister is quite onerous. He needs help of his colleagues and officers in all
Ministries and the cooperation of many others. The Opposition parties would extend a hand of cooperation in all
just things he wants to do. However, they are bound to resort to their right to criticise his wrong policies and wrong
steps. They would mince no words to tell him frankly and criticise him, with no malice towards anybody, as to what
is good or what is not good for the people, and the country and their future and the mistakes and defaults
committed by him, his Ministry and the Government.

The Budget is sugar coated. It is vague and unhelpful to consolidate fiscal position of the country. It is not kind
enough for those who are not strong and vocal. It speaks of good intentions. However, it is not convincing that
these intentions would be put into practice. It appears that it is deceiving itself and the people. It is more worried
about reducing or increasing the taxes. But it is less keen to emphasise on using the funds and collecting the
revenue and taxes. That is why, funds provided for the defence activities remain unspent. An amount of Rs. 9,000
crore has remained unspent by the Defence Ministry. The Defence Ministry wants the allocation to become non-
lapsable. That means, the Ministry need not be alert and use the funds that are given to it in time. This is nothing
but inexcusable ineptness, which cannot be appreciated. There are other Ministries also which have not used funds
allocated to them. This should not be continued.

Will the Finance Minister reply to the points made by us to dispel our doubts and doubts of the people on the
efficacy of the Budget proposals? This, | say because many of the points raised by the Members, in most of the
debates remain unanswered. Let this be not done this time too.

Sir, | have done.

SHRI' V. DHANANJAYA KUMAR (MANGALORE): Mr. Deputy-Speaker, Sir, the Budget is a document showing the
direction of growth on the basis of the current health of our economy.

Sir, on the presentation of the Budget, some people expressed optimism, some others said, they are pessimistic,
but in all humility, | would submit that let us be realistic. In the backdrop of the hardships which we have faced like
the worst drought in the last 15 to 20 years, warlike situation along the borders for a long time and worsening
economic situation in the entire globe, the Finance Minister has ventured to produce and present a Budget that
would galvanise economic growth, eradicate poverty, generate more and more employment in the country and also
provide happiness and satisfaction to the common man.

Let me take the liberty of patting the back of my senior leader, hon. Minister of Finance, for presenting such a pro-
poor, popular and growth-oriented Budget the other day.



The Budget is knitted in such a fashion that my friends from across are unable to find a hole in it. | welcome their
support. &€, (Interruptions) Hon. Shri Shivraj Patil has generally been supportive of the measures initiated in the
Budget. Everybody is silent. | thank for that.

SHRIMAT| MARGARET ALVA : Who said, we are supportive?a€] (Interruptions)
SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): There is a misunderstanding. ...(/nterruptions)
SHRI'V. DHANANJAYA KUMAR: | only thank you.

SHRI SHIVRAJ V. PATIL : You did not hear what | had said. ...(Inferruptions) We are silent because we are
disciplined.

SHRI'V. DHANANJAYA KUMAR : Thank you very much for that. | was only thankful to my friends from across for
the positive suggestions they had made. That would enable the entire country to improve the economic situation.

The hon. Minister of Finance has ventured to hand out concessions — concessions varying from the excise duty on
a variety of goods to five percentage reduction across the board so far as the customs duty is concerned. Even in
the matter of personal taxation, that is, Income tax, he has given greater relief to all the sections of the society. All -
the poor people and those belonging to the salaried class - are happy. ...(/nterruptions)

My friends would better understand the provisions contained in this Budget if they make a critical analysis. Unless
they read it and experience it, probably, it would be very difficult for one to understand. This Budget has not only
provided these concessions but it has also shown us the way by making enormous investments in the field of
infrastructure. A whopping sum of Rs. 40,000 crore is to be invested for construction of 48 new roads in the country.
Then, there will be another amount of Rs. 20,000 crore for other infrastructure sectors. That would generate
employment as envisaged. It is also being propagated by the hon. Prime Minister. This Government has no doubt
held out a promise in the last year that it would provide new employment opportunities to the tune of one crore
every year. The other day, we heard the hon. Prime Minister on the floor of this House. He was able to establish
through facts and figures that more than 70 lakh new employment opportunities were created during the last year. |
am sure that with the provisions that have been made in the current year's Budget, we would exceed the target of
creating new employment opportunities for more than one crore of people during this year.

Sir, not only that, the existing employment also has got a new impetus on account of the concessions that are
given, especially as we all know the one sector, which would provide large employment in this country, next to
agricultural sector is the textile sector. Hon. Finance Minister has come out with a new package of taxation
proposals for the textile sector knowing full well that by March next year the multi-fibre agreement will come to an
end and the textile sector will have to face new challenges globally. To strengthen the textile sector, side by side,
creating more and more employment opportunities domestically, we want the textile sector to stand up on its legs,
compete in the global market and come out successful.

SHRIMATI MARGARET ALVA : By importing Chinese silk indiscriminately and bringing it through every channel!
MR. DEPUTY-SPEAKER: Please do not interrupt like that.
...(Interruptions)

SHRI V. DHANANJAYA KUMAR : Sir, Madam is fully aware that even after best of our efforts, we are not able to
produce sufficient quantity of quality silk in our country. There is a great demand for silk and we are unable to
increase our production to the tune of our demand.

SHRI SHIVRAJ V. PATIL : Would he yield for a minute?

The Economic Survey, which is prepared and submitted by the Government to the House shows that in 1998 that
the jobs created were 281 lakhs; in 2001 it has come down to 277 lakhs; in 1999 it was 281 lakhs; and in 2002, it
was 279 lakhs. This shows that the number of jobs created is not increasing, it is shrinking. This information given
by the Government in the Economic Survey of India shows these figures. In view of this fact how can he say that
they are creating more jobs?

SHRI PRIYA RANJAN DASMUNSI : It was not supplied to the Prime Minister...(Interruptions)

SHRI'V. DHANANJAYA KUMAR : Sir, that is why, | was referring to the marked deviation that is made in the
provisions contained in the Budget. Can we not say that by making a whopping investment of Rs.60,000 crore in
the infrastructural sector alone for the construction of new roads, for providing other infrastructural facilities, like
sea-ports, airports, etc. we are creating new employment opportunities? Probably one would say that there is ample



opportunity for creating new employment. | am also trying to place on record that on account of the concessions
given in the textile sector, | am pretty sure that the employment opportunity in that sector will go up.

The other sector, which will make the biggest contribution to our economy is the gems and jewellery section. For
that also, at least, Shrimati Alva should be happy that the customs duty on import of gold has been decreased.

SHRIMAT| MARGARET ALVA : He should talk about poor women and not the Rajas and Ranis, who are going to
wear this jewellery.

SHRI V. DHANANJAYA KUMAR : | am talking about her onlya€] (Interruptions) Though these days, there is no
opportunity for anybody to become Raja or Rani, we would wish the same status for Shrimati Alva. | do not have
any grudge there.

Sir, by granting concessions in the customs, import duty on gold and other gems as well as diamonds, the number
of employment opportunities in this country would get a new boost. Sir, 90 per cent of the diamond used in the
world is being cut and polished in this country. One should visit Surat and Ahmedabad.

SHRI PRIYA RANJAN DASMUNSI : Do you know in Gujarat the diamond-cutting industry suffered a one million loss
during the riot? Do you know it?

...(Interruptions)
MR. DEPUTY SPEAKER: No running commentary, Shrimati Alva.

...(Interruptions)
MR. DEPUTY SPEAKER: | do not know why Karnataka people are heckling you.
SHRIMATI MARGARET ALVA : He was doing such a good job and they removed him.
...(Interruptions)
MR. DEPUTY SPEAKER: Now, please let us hear him.

SHRI'V. DHANANJAYA KUMAR : In my own humble way, | was trying to present before the House how the new
initiatives are taken by the hon. Finance Minister in assuring creation of new employment opportunities in this
country. Sir, so far as the steps initiated for the eradication of poverty is concerned, hon. Shri Shivraj Patil has
already welcomed it. The number of people covered by the "Antyodaya Ann Yojana" has increased from 1 crore
families to 1.5 crore families.

Then, Sir, the life time concern of our citizens covering health, housing, education and also employment is taken
care of. This is the first Budget which has, on the one hand, given so many concessions and no new taxes are
imposed, still we find a way for growth. This is the biggest achievement of this Government. It is growth oriented.

Sir, | would like to say that the biggest achievement of this Government is in making the State Governments agree
for introduction of the Value-Added Tax system. By introduction of the Value Added Tax system, the entire tax
regime in the States will become easy. In one go the barricades that are existing will go away, they will vanish. |
would say this is the biggest achievement, . That is why, | would like to congratulate the hon. Finance Minister, hon.
Prime Minister of India for taking such a bold initiative. It will go a long way in bringing in reforms so far as the
taxation is concerned. Sir, it will make the life of the common man easy. The consumers will be benefited in getting
quality goods at a reasonable price, so also, the revenue will go up. Every single value addition made in terms of
physical value addition or in terms of price of the goods will be tapped. One who would keep proper accounts will
also get the benefit of the tax suffered at the earlier point. So that being the situation, the hon. Finance Minister has
tried his best in taking the step further so far as the reforming of the taxation is concerned.

Sir, we all know that knowledge is wealth, very well and this Government has come out with a new scheme so far
as literacy is concerned. The new scheme of continuing education and compulsory education for all the youngsters
between the age of six and fifteen is made a reality by making a provision of around Rs.10,000 crore for the
primary, the secondary, the higher-secondary education, and also for the welfare of the women and the children.
Sir, no other Budget has made such a greater allocation for the education and also welfare of the women and
children.

So far as the health sector is concerned, a new innovate scheme is being implemented. You just pay one rupee if
you are a single person per day; if you are a part of the family consisting of five persons, you pay Rs. 1.50 per day;
if the number of members in your family is more than five, then you pay Rs. 2 per day, and Rs. 30,000 worth your
expenditure at the end of the year will be taken care of by the Insurance Company. You will get Rs. 25,000 in lump



sum in case of accidental death. Such an innovative scheme, such a social measure has never been proposed by
any of the earlier Governments. This should be at least welcomed. ...(Interruptions)

SHRI PRAKASH PARANJPE (THANE): They are keeping silent. That means, they are welcoming it.
...(Interruptions)

SHRIMATI MARGARET ALVA : When we interrupt him, you say, 'do not disturb him.' When we do not interrupt him,
you say, 'we are supporting him." ...(Interruptions)

SHRI PRAKASH PARANJPE : We are supporting him and you are opposing him. ...(Interruptions)
SHRIMATI MARGARET ALVA : You are provoking us to oppose him. ...(Interruptions)

SHRI'V. DHANANJAYA KUMAR : Sir, the hon. Member, Shri Shivraj V. Patil has expressed concern that there is a
fall in GDP and it has come down to 4.4 per cent. | would say that the hon. Finance Minister has made a very
moderate estimate of the GDP growth of 4.4 per cent. At least | am convinced, and | am sure that by the end of the
financial year, that is when we reach March 315t and when the real GDP figure will be published somewhere in
May, June, we will reach the mark of 5 per cent growth. You take it from me. ...(Interruptions)

SHRIMAT| MARGARET ALVA : The Prime Minister himself has agreed that it would not go beyond 4.4 per cent.
...(Interruptions)

SHRI'V. DHANANJAYA KUMAR : | am sure about it when | make this statement.

There is continuous growth in the industrial sector and it has already crossed 15 per cent. It will reach 20 per cent.
Everyday there is continuous growth in the industrial sector and that will enhance the growth of the GDP. | am sure
that we will reach five per cent or we may even cross that five per cent mark. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : It will go beyond six per cent, do not worry! ...(Interruptions)

SHRI'V. DHANANJAYA KUMAR : | do not make such a tall claim. As | have said in the beginning, let us be realistic,
let us not be optimistic or pessimistic. | am only trying to put across the real figures. We will be in a position to reach
the five per cent growth of GDP.

So far as the growth of industry is concerned, it has already been mentioned in the budgetary documents. | do not
want to take much time of the House.

There is another major step, which has been initiated by this Government. This Government has taken care not
only the economic health of the Government of India but also bothered equally about the health of the economy of
every State. For the first time, an offer is made by the hon. Finance Minister for swapping of the high cost debts by
the State Government. | am sure every State Government will take advantage of this offer, and the State
Governments that are ruled by my friends sitting across will take the lead first in taking advantage of this offer made
by the hon. Finance Minister. It such an innovative provision, such an offer that you pay off your debts which are of
high costs, and you make fresh borrowings wherein you will be getting the loan at a much cheaper rate, and
thereby, the economic health of every State is going to improve. That will also contribute to the growth of the GDP. |
am sure that we will be definitely reaching the target of 5.1 per cent or 5.2 per cent, which the Finance Minister has
suggested. We may reach the figure of 5.6 per cent or 5.7 per cent. This year itself, | am sure that we will cross five
per cent. This is an innovative step for which we must give a loud applause to the hon. Finance Minister.
...(Interruptions)
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| am not going into the details of the provisions made. The economic indicators are also relevant when we support
the measures that are provided in this Budget. The economic indicators are also important. The sectoral growth will
also have to be taken into account. Now, so far as agriculture and other allied sectors are concerned, the hon.
Finance Minister has frankly admitted that on account of severe drought conditions, the contribution from the
agricultural sector could not reach the target. That is why we have been a little bit behind the target, but on account
of the growth in the industrial sector, we are sure that we will be in a position to make it up.

Then, so far as the contribution made on account of the infrastructural development is concerned, that is enormous.
Personally one could experience it today; one could see it; and one could travel on such beautiful roads that are
laid across the country. We have not made any differentiation between the States, which are ruled by the BJP and



the other partners of the NDA. We have laid the roads across the country, from North to South. The entire Golden
Quadrilateral project is getting completed ahead of schedule. Also, side by side, in every village we have been able
to lay new roads under the Pradhan Mantri Gramin Sadak Yojana. No other Government has come out with such a
wonderful proposal. Every year, Rs.2,500 crore is provided. For the last three years, | have been the beneficiary. In
my constituency, | am able to construct roads in every village. | am sure that all my fellow Members have taken the
best advantage of this innovative programme. This has galvanised the infrastructural development in this country.
We provide transport facility and we provide other kind of infrastructural support so that the entire economy will
grow and it will create new employment opportunities.

Now, so far as the services are concerned, | am sure everybody would agree with this point. | am the fourth-timer in
this House. | came for the first time in the year 1991. Those days we were all given the authority to give or sanction
telephone connections to 25 persons out of turn in a year. Then, came the authority of giving gas connections. In
the beginning, it was just 12 per quarter. We were getting 12 coupons for three months. Those days are gone.
Today, the Ministry of Petroleum and Natural Gas is providing us with 100 coupons a year. Nobody is taking those
coupons because there is no demand in the constituency. Nobody is asking for that. Nobody is asking for telephone
connections. You just have to go to the Telecom Department, file the application and you get the connection by
evening.
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bring to the notice of all the hon. Members is that the life for the common man has become easy. There is no queue
for cooking gas. There is no queue for telephone connection. Life has become easy for the common
man....(Interruptions) Sir, 20 lakh new houses are constructed every year since the last four years. & =1 aqe @
Hiftre 78 @ 21 29 sf=w Rem g & 9 @ @ s@ =en @ 21 Under the Indira Awas Yojana, 20 lakh houses are being
built every year in the rural parts of the country providing shelter to the common man.

All this has made the life of the common man easy. we= @t g & arex St @gw &4 fewd off, a8 #% &t o1 @@ 21 Nobody
is interested in standing in queues for ration. Is this not an achievement by the Government?

The Government has been able to contain inflation. The rate of inflation is much under control; it is falling day by
day. On the other hand, our foreign exchange reserves are swelling. | believe, today, the foreign exchange reserves
would be $ 80 billion. On the one hand, the foreign exchange reserves are swelling and on the other hand the
inflation rate is under check. So, the common man is happy.

We hope that this Budget would definitely achieve the target set before us and would create an atmosphere
whereby we would be in a position to repay the loans well before schedule. We have started that already. We have
already liquidated some of the debts ahead of schedule. This has never happened in the past, during the first 52
years since we attained Independence. For the first time, the Government of India has been able to liquidate some
of the debts in advance and this is a happy situation.

Everybody would know that worldwide only two economies are growing — one is India and the other is China. No
doubt China is ahead of us. We have to agree on that point. But we are also in the race. | am sure the day is not far
off when we would not only reach the rate of growth of China but even surpass that because of the measures
initiated by the hon. Minister of Finance through this Budget. We are sure, we would surpass the targets set before
us.

| do not want to take much time of the House. | would only make an appeal and request the support of all hon.
Members of this House to the hon. Minister of Finance and to the provisions he has made in this Budget for
carrying forward the agenda that he has set before the country. | am sure, this would usher in a new economic
growth in our country. It would also provide happiness and peace. It would provide growth in all sectors. That is
why, | support the provisions contained in this Budget and also make an earnest appeal to one and all to give their
full support to the provisions contained in this Budget.

So far as the agriculture sector is concerned, the hon. Minister of Finance has made provisions for easy finances
and also provided for tax relief to the co-operative sector. As | said, | do not want to go into the details for want of
time. The hon. Minister has been so magnanimous that in spite of all the difficulties, he has taken care to provide
something for everybody.

There is a popular request by all hon. Members on the proposed increase in urea prices. Although | would say that
it causes some difficulties, the total subsidy outflow to the fertiliser sector, in fact, would be increased on account of
the increase in the prices of naphtha. So, the hon. Minister of Finance has no option but to make some small
savings on the subsidy that is given on urea. Still, | am sure, keeping in view the demand and request made by all
hon. Members of this House and also by the farming community, the hon. Minister of Finance would take this into



consideration.

I hope he would come out with necessary relief when he will finally give the reply. | make an earnest appeal to the
hon. Minister of Finance to give due credence to the sentiments expressed by the Members of this House and also
by the members of the farming community in the entire country.

Sir, once again, | give full support to the provisions contained in this Budget and | thank, from the bottom of my
heart, the hon. Minister of Finance for providing revolving fund support to the plantation industry, coffee, tea,
rubber, etc. ...(Interruptions) My friends have reminded me that arecanut and coconut are also the plantation crops.
Similar provisions can be made by forming a corpus fund for giving support for coconut and arecanut. | am sure, the
hon. Minister of Finance will take this also into consideration. ...(Interruptions)

MR. DEPUTY-SPEAKER: | also support about coconut.

SHRI'V. DHANANJAYA KUMAR : Sir, you are also supporting because that is the mainstay of the people in your
area. So, coconut and arecanut also should be supported by constituting such a fund.

Sir, | thank you very much for giving me an opportunity to participate in the discussion.

DR. B.B. RAMAIAH (ELURU): Mr. Deputy Speaker Sir, | thank you very much for giving me an opportunity to
participate in the discussion.

The hon. Minister of Finance presented an excellent Budget for 2003-04. The main objectives on which he has
emphasised are about eradication of poverty, covering health, housing, education, employment and also
infrastructure development. The other aspects are: financial consideration through tax reforms, progressive
elimination of other budgetary tax, agricultural and related aspects including irrigation, enhancing manufacturing
sector's efficiency including promotion of exports and further acceleration of the reform process.

In the Budget of 2003-04, the total expenditure projected is Rs. 4,38,795 crore. Out of this, the Plan expenditure is
Rs. 1,20,974 crore and Non-Plan expenditure is Rs. 3,17,821 crore. Last year the Non-Plan expenditure was Rs.
2,89,924 crore. The increase is mainly because of interest liability, subsidies and Defence expenditure.

Now | would like to say something about the total Non-Plan and Plan expenditure. Out of Rs. 2,53,935 crore, the
deficit financing will be Rs. 1,53,637 crore, which is about 5.6 per cent of the estimated GDP. | know that this is
going to be a little bit high. So, the hon. Minister of Finance has to look into some of these aspects and to see how
we can be able to reduce it to the maximum extent possible.

Now | come to the other taxation policies. First is the direct taxation. He has given some fillip for stock markets,
improving more investments in the stock exchange. In the direct taxation, he has removed the dividend taxation and
also simplified the tax structure and long-term capital gains. He has given complete elimination of sur charged
taxation, which will go a long way for the stock markets, which is basically what we need today. Unless the
industrial growth comes, the economy will not pick up.

Today, we have to support agriculture with hard work. But the finance has to come from the industry, both through
direct taxation and indirect taxation, and through various employment potentialities at various levels. However,
agriculture, basically, will give you the support for GDP. But the fact is that it will come mainly from the industrial
growth. That is the reason why, | think, he has given some fillip to the industrial development for these programmes.

Now | come to some of the indirect taxation measures. The main thing is that on the corporate taxation, he has
given some surcharge reduction from 5 per cent to 2.5 per cent.
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In the direct taxation, he has completely taken away the entire surcharge from the individuals and the HUF. But for
those with income of more than Rs. 8.5 lakh per year, the surcharge is increased to 10 per cent. In any case, itis a
provision that he has made in order to compensate the losses that will be arising from out of the above decision.

I now come to the import duty. The hon. Minister of Finance has standardised the excise duty by making it at eight
per cent, 16 per cent and 24 per cent in order to utilise the various sectors by different categories. He has adopted
some very novel methods wherein he has given full exemption in some of the very important items like umbrella,
bicycle, bicycle parts, toys and other things. It is a very good thing and this will give employment potential to the
handicrafts and those people involved in it. He has also done the same in respect of kitchenware for which all the



women would be very happy.

Coming to the other taxation policies of the indirect taxation, the hon. Minister has given substantial reduction in the
case of gold, gems and jewellery. Today India has become one of the largest exporters of gold jewellery. By this
decision, the hon. Minister has reduced the entire mafia and also smuggling to this country. It is a novel step. We
congratulate him for taking this decision. It will give great employment potential to a number of goldsmiths and we
would be having excellent quality products in the country. Our people can produce excellent quality jewellery and
this will be a very good encouragement for them.

Coming to the industrial sector, particularly small-scale industries, | think the hon. Minister needs to give some more
support. He has removed only 75 items from the list of de-reservation. For the other sectors he has to give more
support. The sickness of the industry is one of the basic items which he has not touched. In fact, hundreds and
thousands of crores of rupees worth equipment and money have been blocked up because of sickness. It is there
not only in the country but in other countries also.

It is a novel method of the hon. Minister by allowing the financial institutions and banks with the expertise through
the mergers and amalgamations which can be able to reduce the sickness. This will happen due to various
reasons. We do not want to go into those things whether technological changes or policy changes and other things
in some other industries. But the sickness can be eliminated to the maximum extent possible and it can be reduced.
| hope the hon. Minister of Finance will take some sort of measures for this purpose.

| am also happy that the interest rates have been properly controlled which will give liquidity for the banks and the
financial institutions so that money is available for industrial purposes.

Sir, VAT is one of the important items that is to be seen. In the whole country it can be a unifying method. Now each
State has got a different type and structure of sales tax. The VAT is one of the things which will be able to make it.

Today, in the European Union, things can move from one country to another country without any differentiation. But
in India, from one State to another State, we have so much of discrimination. VAT is a good thing with which we can
have unification of the whole structure of the sales tax system. In regard to the VAT system, | hope that they will see
that the movement of goods will also slowly improve without any restrictions on their movement and all these things.

Coming to his policy on the textile industry, it is very encouraging. This is the largest exporter of this country where
nearly Rs. 40,000 crore worth of exports come from textiles — be it various categories like yarn, cloth, garments or
whatever it is. | am very happy that the hon. Minister has given a very good support to the textile industry both for
modernisation and various other levels.

The other thing that is growing today in this country is pharmaceutical industry. There also, the hon. Minister has
given a lot of support in different methods so that the pharmaceutical industry of this country can also grow and
compete with the world market. That is what we would be able to prove in spite of the doubts expressed in the
WTO as to what is going to affect this country is the pharmaceuticals. Today the bulk drugs are also made in this
country. The formulations are very well. The research and development is going on very well. | am also happy that
the hon. Minister of Finance has given a good support for the R&D and this will be able to help our pharmaceutical
industry.

Today, the Information Technology is a growing industry in this country and that is where he has given more
employment potential. We are also exporting to a lot of other countries and a lot of them are coming here to utilise
our talents and make use of this industry. | am sure this industry will grow very fast. The same is the case with
biotechnology. | think the hon. Minister has almost recognised the various growth-oriented sectors in this country
and we are very happy about it.

But the only thing where | feel about is on the duty structure. He has reduced it across the board from 30 per cent to
25 per cent. | know that this is because of the WTO rules and regulations. But, unfortunately, the developing
countries are not reducing the subsidy for agriculture. Unless they also reduce it and fall in line, it will be difficult.
We should also make an attempt to see how we should be able to tell them that we are also going to strongly
protect our industry.

When they want to support their agriculture, without following the WTO norms and guidelines, they do it. We should
also see that in the meanwhile, our anti-dumping duty or our safeguard system should be improved substantially to
make sure that the industry does not suffer. | am quite sure that some of these things will be taken care of and our
hon. Finance Minister will look into them.

| want to mention about only few items. Today, our foreign exchange reserves are more than 75 billion dollars and
inflation is also within the norms or at a very reasonable level. He has also given for the employees the Leave



Travel Concession, which was withdrawn about two years back. This is an encouraging support for them.

For exports, Special Export Zones are very important on various aspects. Today, EPZs are there, but we should
also be able to make sure that Special Export Zones become more and more attractive and they should be given
more encouragement. | am also happy for establishment of an Export Credit Corporation. He has given Rs. 80 crore
for its equity. That is going to be the main support for insurance purposes. The only thing | demand is that he
should reduce service tax on the designing and engineering exports because a lot of other countries are using our
own manpower with skills and abilities for designing and various other things from this country. So, there should not
be any service tax on those things which are going for export purposes. | am sure that the hon. Finance Minister will
take this into consideration.

Now, | come to agriculture. This is where we have to see that today, in spite of the drought conditions in the whole
country, we are still able to have a comfortable position on food front. It is due to the hard work of our farmers. More
than 65 per cent of people, who are mainly employed in this sector, need some support at the time when they have
some difficulties. | am sure that the hon. Finance Minister would take care of this.

The increase in price of fertilisers is one of the very alarming things. | know that because of increase in the price of
naphtha, subsidy on fertilisers has to be reduced, but | think, he should have asked the fertiliser industry to absorb
a part of it and see that farmers are not loaded with this hike. He should have considered this in view of the present
conditions of the farmers who are suffering from drought, shortage of water and everything.

He has also not mentioned about crop insurance. | am sure that crop insurance is very essential for farmers. | hope,
this will come into his mind and he would see that a proper crop insurance policy is incorporated at the earliest
possible. | am very happy to see that he has given support to horticulture, floriculture and high technology for the
agriculture. With the use of modern systems like sprinkler irrigation, and such other methods where less quantity of
water is required for irrigation, we would be able to have more production with less use of water. As a result, the
use of fertilisers and also insecticides will be reduced and the agriculture production will increase with the use of
high technology in the field of agriculture. Then, drip irrigation is another item. He needs to give a lot of support to
high technology in this field and subsidies for these things.

The Kapoor Committee has recommended that rural banking system should be given more support in order to see
that agricultural finance is provided freely to the farmers. | do not know why he has not mentioned anything about it.
Rural banks for agricultural finance have become the very basic structure that we need for them. Also, the hon.
Prime Minister had said the other day that on kharif crop loan, interest subsidy will be taken care of for one year,
but | was told that the Reserve Bank of India has not implemented this and the hon. Finance Minister should look
into this aspect because farmers are still waiting for this relief which was announced by the hon. Prime Minister.
This is the right time to help them.

THE MINISTER OF FINANCE AND COMPANY AFFAIRS (SHRI JASWANT SINGH): For plantation?
DR. B.B. RAMAIAH : Yes.

Let me say about irrigation part of it. Frequently, national calamities are happening. On the one side, we are having
damage by floods and on the other side, we are having problems on account of drought. We have been discussing
this issue every now and then. If the linking of rivers is there, it will reduce the damage caused by floods and help
the drought affected areas by way of water from other rivers. That is possible. Hon. Prime Minister has taken
interest in this matter and appointed a Committee under the chairmanship of Shri Suresh Prabhu.

And | hope the Finance Minister will give some support. It is just like what we do in infrastructure today, for the road
development, etc. Once you take up the decision that you have to do it for the larger interest of the country, the
funds can be provided some how or other. It is because it will help us tremendously.

When you talk about agriculture, the associated or allied sectors, namely, fisheries, poultry, and dairies are also
forming part of the farmers' usage. The fisheries require a lot of support and new methods. Poultry is suffering
heavily because the cost of the feed is going up, whereas the developing countries are giving more than 60 per
cent to 70 per cent subsidy. If you can give a reasonable subsidy for this industry, then it gives employment
potentiality, it gives export potentiality; and it will grow very fast. It will help us a lot.

When we talk today about employment, it is not the Government employment, the employment potentiality can be
developed in other sectors like the rural employment, agricultural employment and the agricultural waste
development. We also require now the 'food for work' scheme which was started earlier and which worked very
well. When serious drought situation is there, and so many people are waiting -- it is not that the farmers only who
are suffering, the labourers are also suffering -- the hon. Finance Minister should take immediate action on this
issue. It will be helpful, if under the food for work scheme, rice or wheat or whatever is possible, is made available
to them at the earliest possible, to help them. But, | am happy that he has taken a keen interest in reducing the debt



-- which is about Rs. 2-,44,000 crore - from the State Governments by giving a high interest rate debt, to reduce it
and providing a policy which gives a discount of about Rs. 81000 crore. It is a real model, and | am very happy
about it. | hope that this will be able to really help every State and that they will take advantage of it without any
problem.

There is also a request from a number of States that the allocation for States should be increased. Today, the
allocation of funds for the States is 29 per cent. This has to be increased in order to see that the States' finances
are improved, and it is a constant request from a number of States. | am sure that you will be able to consider it in
whatever way it is possible.

While coming back to infrastructure, the allocation for infrastructure, namely, roads, ports, airports and other
centers is Rs. 60000 crore. | want that along with these roads, ports and airports, you should add warehousing
also.

Warehousing is one of the important issues in addition to cold storage and Food Processing Industry. The other
day that tomato prices have come down to less than a rupee, and again it had gone up to Rs. 20. If there is Food
Processing Industry, they will be able to utilise the tomatoes and produce Ketchup, Soups, concentrates, and so
many other things. Not only that, so many other agricultural products are produced in large quantity and they are
wasted. So, by doing this we can eliminate the wastage in agricultural production. So, the Government should come
forward to give Food Processing Industry proper support and, probably, proper technology and assistance.

The non-conventional power sector is an important sector. Various sectors depend on power because power is the
basic sector. Today, agriculture, industry, etc. all depends upon power. And, of course, you have also given some
proper consideration towards this sector, but we need to give more financial support. Clearances should also be
done much faster, so that it will help the poor.

Coming to the rural side, there are schemes for rural road development, drinking water scheme, etc. The drinking
water scheme, which is now coming up will be of great help for them. Your support for senior citizens is a wonderful
plan, on which you have given very good thought and they are all very happy.

We should not forget about the defence personnel who have served this country, and on the education side, the
'Sarva Shiksha Abhiyan' and other schemes. Education has been given a lot of support.

On the health side, the amount of support you have given for various medical equipment and the drugs, the
reduction in price of excise duty concessions and all these things, are welcome.

The most important thing is that more employment should be generated, and eradication of poverty is another
important thing.

The agriculture side also requires some soil analysis support, marketing support, and various other things. | have to
mention a lot of things.

The other day, | told you that the sugar is largest agro-based industry. It has to be encouraged someway or the
other. They all depend on various other things, which require other methods. They require a lot of assistance from
the Finance Minister.

Different States want to take up various other issues and they need different types of assistance. | am hopeful that
the Finance Minister will definitely look into that arena and when he comes to the final conclusion, he would
consider all the aspects to improve the things.

| am sure, this Budget is going to be one of the good Budgets. | thank the Finance Minister for the same, and |
support this Budget.

SHRI PRAKASH PARANJPE (THANE): Mr. Chairman, Sir, on behalf of the Shiv Sena, | am standing here to
support this Budget for the year 2003-04, presented by our hon. Finance Minister Shri Jaswant Singh, under the
efficient leadership of our hon. Prime Minister, Shri Atal Bihari Vajpayee.

The earlier speakers have given all the plus points and they have praised our Finance Minister for giving a number
of concessions to all the sectors in Hindustan. | do not want to repeat every suggestion that has been mentioned in
the Budget. One thing which appealed to me very much is that for the first time, our Finance Minister has given his
Speech in short sentences. Instead of long sentences and typical bureaucratic language, he has given his Speech
in short sentences, which a common man will also understand as to what are his feelings. | am very much happy to
note here that the basic rule of economics, that is, reducing the rate of taxes will not reduce the revenue, has been



implemented for the first time. This is what | was saying time and again that the Minister should simplify the tax
structure so that a common man will have the feeling that he should pay the taxes. Here, | appreciate the Finance
Minister for doing this in a nice fashion.

Sir, the Finance Minister has announced a lot of concessions in excise, customs, sales-tax and in all the sectors.
However, | am little bit afraid that the reduction of customs duty may increase the inflow of goods from foreign
countries, which will damage the interests of the indigenous manufacturers in our country. The day we signed the
WTO Agreement, this comparison was made by all the political parties suggesting that we should follow and learn
something from China: how China has developed their industry, how China has developed or increased the
opportunity for the jobs in their country. For the information of this House and also the Finance Minister, | will just
make a comparison of the industrial policy of China and the industrial policy of Hindustan.

Sir, the cost of land in China is Rs. 55-60 per square metre; in Hindustan, it is Rs. 2,000 per square metre. The cost
of infrastructure in China is nil; in India, it is not related at all. In the field of power, the downtime in China is nil; in
our country, the average downtime is one-and-a-half hours to two hours per day. The water availability in China is
abundant; in Hindustan, it is very low. In China, telephones are abundant and the quality is good; in Hindustan,
there is a frequent failure and the quality is bad. In China, the salary of a labour, on an average, is Rs. 3,000 per
month; in Hindustan, it is Rs. 5,000 per month. In China, the indirect labour costs, like PF, ESI, Gratuity, etc., are nil;
in Hindustan, it is approximately 50 per cent of the salary. In China, the discipline of labour is excellent; in
Hindustan, it is average. In China, the sales-tax is 17.5 per cent on value added taxes; in Hindustan, it differs from 4
per cent to 15.3 per cent. In China, the excise duty is nil; in Hindustan, it ranges from 8 per cent to 16 per cent to 24
per cent. In China, there is no inspector raj; in Hindustan, it is very high: we have to apply to 27 Government
agencies, if we want to start some industry.

In China, income tax is nil in the first two years and 33 per cent thereafter. In Hindustan, it is 38.5 per cent. In China,
Government formalities to be completed and the time taken to do that is negligible and everything is dealt with by
one person. In Hindustan, as | narrated, one has to deal with 27 agencies to start an industry. Profits on exports are
free of tax in China. They are fully taxable in Hindustan. Interest rates on bank loans range from two per cent to
three per cent in China, 13 per cent to 17 per cent in Hindustan.

| have narrated this because we want to really compete in the WTO and our country is going to follow China in
respect of facilities given to boost the growth of industry. Out of these ten points that | have mentioned, only two
points are related to workers. However, | am sorry to say this, our Government had immediately appointed Verma
Committee to study the issue of labour reforms. The Government is very much interested in bringing in labour
reforms first rather than applying the same yardstick to all other issues in the industry. The labour is in no way
connected with the management or in taking policy decisions. The Government wants to bring in labour reforms
because a group of industries — under whose pressure it is said that this Government is running - want to see the
labour reforms brought in first. On behalf of Shiv Sena, | tell you that no labour reforms as per Verma Committee
report will be accepted till the Government follows the same yardstick in regard to the other facilities available in our
country.

As far as interest on bank loans is concerned, | am sure that to bring the limit from 13 and 17 per cent in two-three
years to 2-3 per cent is not possible for any Government. In this regard | have given one suggestion. Here, | would
like to mention that for the last six years we have made many suggestions in our speeches here but all our
suggestions appear to have been thrown into the wastepaper basket. | hope that at least this year our suggestions
will be accepted where possible and that they will not be thrown in the wastepaper basket. | will come forward with
my other suggestions, which were thrown in the wastepaper basket.

In respect of this interest on loan, | have sent a letter to the hon. Finance Minister. Unfortunately, no reply has been
received. | mentioned in that letter that in Hindustan, a manufacturer or an industrialist submits his proposal to the
bank expecting a 30 per cent to 35 per cent profit on his investment. But, because of WTO and because of the
increasing prices of electricity, water, telephone and labour, he is unable to maintain his profit at 30 per cent to 35
per cent level when he starts manufacturing the goods. It comes down to 15 per cent to 11 per cent. With that kind
of a profit, he is not in a position to repay his loan instalment as well as the interest amount.

In China, there is a facility called bullet loan spanning over 99 years. | request the hon. Finance Minister to at least
increase the span of loan from a minimum of 20 years to 35 years. All the people who have borrowed loans
previously but whose ratio of profit has come down when compared to the originally expected rate should be taken
care of. This is quite possible to do. Increasing the span of loan will make some money available for him to pay his
instalment, because the instalment will be reduced. The bank would not be a loser in this because on the increased
span also the bank charges interest. To reduce the rate of interest is not possible. But to increase the span of loan,
of the previous borrower also, to a minimum of 20 years to 35 years is quite possible.

The day before yesterday there was a huge cry on creating jobs. The hon. Prime Minister had stated then that



people should not imagine that now the Government will be calling them and giving jobs. The only resource we
need to promote by giving more facilities now is indigenous manufacturing. | was expecting that in this year's
Budget, the Finance Minister would announce a special package on taxes and interest rates to manufacturers who
manufacture import-substitutes. Nowhere in the Budget has the Finance Minister given encouragement to
manufacturers of import-substitutes. With some special consideration, this sector would bring in a boomin
indigenous industry.

| can give you examples in this respect.

| am very happy that the Government has shown great interests on agriculture. About agriculture, in his Budget
Speech, the hon. Minister has said: "Agriculture is the life and blood of our economy." He has given some
concessions on agriculture sector.

Sir, do you know what is happening in the Food Corporation of India (FCI)? Their own Report says that 20 million
tonnes of food is thrown into the gutters because of insects, and the food is not of a quality where a human being
can eat it. In terms of price, it amounts to Rs. 15,000 crore. Our farmers are producing a lot but FCl is not able to
preserve the foodgrains as they should have. What is the reason? For the last one year | have been moving with
the FCI people.

Sir, | amreally proud to say that two IIT engineers have developed one new system of fumigating foodgrains. As on
today, we are fumigating our food grains, at least, four times a year to preserve it. As per their technology, not only
the insects are killed, their eggs are also killed. And, for years together, the food grains can be preserved. | had
brought the samples of these food grains, and the FCI people have technically accepted this proposal. But
unfortunately, again the problems of funding comes.

Sir, in the same line, this year we have given the Padmashri Award to Shri B.G. Shirke. B.G. Shirke and Associates
have also given a new technique of preserving the foodgrains in GIC, silos. You will be surprised to know that right
from 1970 when late Shri Jagjiwan Ram was our Agriculture Minister, Shirke and Associates had submitted a
Report in this regard. But till date, no Minister has given any attention to the new systems of preservation of
foodgrains.

When | was discussing it with the FCI officials, | was told that FCl is having, in all, 6000 blocks where they are
supposed to construct godowns. Now, instead of godowns it should be silos. But out of those 6000 blocks, only in
1000 blocks, they have constructed godowns.

Sir, our hon. Prime Minister has given Rs. 60,000 crore for construction of roads, to connect all the interior parts of
India with highways. May | request the hon. Finance Minister to sanction Rs. 5000 crore to FCI with specific
conditions that this money should be used for the new technology of preservation along with the new silos also.
The silos are constructed vertically. Then the space of land required is also less. Everybody knows the value of
land in our country. Land is very costly in our country. So, | hope that, at least, this suggestion of mine will be
accepted by him, as the hon. Finance Minister himself has said that 'Agriculture is the life and blood of our
economy.'

Now Sir, | use one sentence that my precious suggestions are thrown into the wastepaper box. We all the parties
and politicians always say that the minorities' interest is to be protected. Everybody is of the same opinion that
minorities' interest is to be protected. In the august House 540 Members, there are only 23 MPs who are having
more than 15 lakhs voters. Then are we, all others, not in minority? From my very first year as an MP, | am writing
to the hon. Prime Minister; | am writing to the hon. Finance Minister...(Interruptions)

SHRI PRAVIN RASHTRAPAL (PATAN): But with more votes, you are in majority there...(Interruptions)

SHRI PRAKASH PARANJPE : | am writing to the hon. Minister of Parliamentary Affairs also saying that the smallest
Constituency of Hindustan is the one where our hon. Deputy-Speaker Shri P.M.Sayeed comes from where the
number of voters is 36,000.

The largest constituency of Hindustan has 31 lakh voters, and my constituency has got 28,32,000 voters. Sir, there
is a disparity in the MPLAD fund. A person who is having 36,000 voters in his constituency gets Rs. 2 crore,
whereas a person who has got 28 lakh voters or above 15 lakh voters is also getting Rs. 2 crore.

| have given a list of only 23 MPs whose voters are more than 15 lakhs. | have given a suggestion six years back,
and everywhere | am giving this suggestion. | would be happy, if the Finance Minister accepts my suggestion. | am
giving the suggestion right from the first year of introduction of this fund, namely, Rs. 2 crore up to 15 lakh voters;
Rs. 3 crore from 15 to 20 lakh voters, and Rs. 4 crore for more than 20 lakh voters should be given for the MPLAD
fund.



The Ministers are dreaming that they will become Minsiters after elections also. They must know that they become
Ministers on the strength of the MPs who are elected and who are in majority. The demand of the MPs has not
been taken into consideration, at, least, during the last two years. The hon. Speaker, has taken a lead by
requesting the Prime Minister that at least he should increase this amount from Rs. 2 crore to Rs. 3 crore. But the
Finance Minister in his Budget Speech has totally neglected the MPLAD fund.

In some States, people may not be using fund properly. That does not mean that all the MPs are not using the fund
properly. So, that injustice and disparity should be removed.

Ultimately, after two years, we have to go back to our constituencies. As far as general budgetary figures are
concerned, they are all right. But the day-to-day problems of the villagers, namely, the drinking water problem, the
railway problem and the school problem, should be taken up seriously.

Sir, you will be happy to know that | have constructed 4 schools costing Rs. 25 lakh each in the village area of my
constituency. From where will these people bring money? Do you want me to help people with this meager Rs. 2
crore? | have got 4 corporation, 3 councils, one Zila Parishad and all that. But during the last 6 years, nobody has
bothered to take care of all these things.

| am from the Ruling Party.l am a Shiv Sainik. As per the Whip of my top boss, Shiv Sena Pramukh, | will never vote
against this Government. That is why they are just suppressing my demand. | am sorry to say that. That is why | am
going to announce one thing today because | am hurt. | have been after this Government for 6 years to solve my
problem. But, this government has not solved my problem. | want this money for development work. Even no
acknowledgement to my letter of request has been received by me. So, | would be sitting on a hunger strike in front
of Prime Minister's house, if the money is not increased this time. How, long are we going to support them? With
what face will we go to our constituency? Our people are asking me this. They are saying you are in the ruling
party; it is a small amount, a small demand and that too with an authentic justification, and you are not able to do
anything. There is a disparity between the number of voters. Sir, may | tell you one thing? Now, delimitation process
has started. What is the basis of that delimitation?
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SHRI PRAKASH PARANJPE (THANE): Sir, what are the criteria that the delimitation commission has applied? The
criterion they have applied is the number of voters. So, after this delimitation, during next elections, all the
constituencies will be between 12 and 15 lakh voters. Hence, there is a burden of increasing MPLAD fund to only
23 Members who are having more than 15 lakh voters. My Government cannot answer or respond to my demand
which | am making for the last 6 years. So, | am quite hopeful, the Prime Minister and the Finance Minister will not
compel me to sit on hunger strike by acceding to my justified demand for increasing the MPLAD fund.

a€| (Interruptions) | have given the proposal; up to 15 lakhs, Rs. 2 crore; 15 to 20 lakhs Rs. 3 crore; and above 20
lakhs Rs. 4 crore. This chart is moving for the last 6 years. But, unfortunately, they have not given.

SHRI VINAY KUMAR SORAKE(UDUPI): Will the Rajya Sabha Memebr get?

SHRI PRAKASH PARANJPE : For Rajya Sabha, the Rajya Sabha Members will say. | have nothing to say. So, the
first suggestion which | gave was for the preservation of foodgrains. | have forgotten one point. By just giving Rs.
5,000 crore you are saving foodgrains worth Rs. 15,000 crore. So, your investment is recovered within 4 months. |
would be thankful if, in your reply, you announce a separate Rs. 5,000 crore for construction and preservation of
foodgrains through our new technique.

Everybody including the Ruling Party Members always talk about industrialists and about those who are below
poverty line. Who is going to speak for common man and the serving man whom we represent? What have you
given them? You have given them increase in electricity charges, increase in telephone charges, reduction in
interest rates, etc. No Government is bothered to see what is happening to the common man and the one who is
the honest taxpayer. You have given them some concessions and | am really happy especially for giving
educational benefits, that is, if a family has two children and if he is spending Rs. 12,000 per child, that amount will
be reduced from gross income for standard deduction etc. You have given some good facilities by abolishing the
surcharge on income tax also.

Here | want you to make one very fundamental policy decision, as you have accepted that reducing the rate of tax
will not reduce the revenue. Our present structure of income tax is like this: if the net income after standard
deduction is between Rs.50,000-Rs.60,000, then one has to pay 10 per cent; if it is between Rs.60,000-
Rs.1,50,000, then he has to pay 20 per cent and if it is above Rs.1,50,000, then he has to pay 30 per cent;
whosoever is earning more than Rs.8,00,000, then, 10 per cent surcharge will be applied.

My request to you is this. Can you make it a little bit different, that is, those who declare their income of more than



Rs.8,00,000, the income tax will be 15 per cent with a surcharge of 10 per cent? It will help a man to declare his
income because in India, it has become a crime to earn more money — if a man earns more money, he will be taxed
heavily.

| am giving this suggestion because my Private Member's Bill in this connection is pending for the last two years,
wherein | have suggested that there should be 'tax on expenditure' rather than on income. It will take some time
because it will take time to change the mentality - to convert people into spending more. So, my request is this and
you can think seriously about it: for persons who are earning more than Rs.8,00,000, you can have an income tax
of 15 per cent and a surcharge of ten per cent. By this, | am sure that the revenue will increase and it will not go
down because people will feel that they need to pay less tax and thus, they would declare their income; and thus,
white money will not be converted as black money. You are saying that there is a parallel economy of black money
is going on, but we are not doing anything. So, this is my solution. If you can do this, it would be better. At least you
can try it for one year; every year, we are changing the sections and rules of the Income Tax by way of Budget.
This is my suggestion and you can do this way; you can keep lower tax rate for higher income group. By this, the
revenue will increase and it will not decrease.

| was referring to the problems of common man and about the increase in telephone charges. When the tax on urea
was increased, there was a hullabaloo in the House. But when telephone charges were increased, nobody said
anything. Department of Telephones is the only Department which is working in profit. So, what is the reason to
increase the rates? They not only increased the rates, but they have also reduced the pulse rate. Previously it was
three minutes a pulse; now, it is reduced to two minutes a pulse.

| remember when our present hon. Minister of Parliamentary Affairs was holding charge of this Department, she
narrated a very simple example to the bureaucrats. She said this: if she goes to purchase banana, she asks the
shopkeeper about the rate of banana. The shopkeeper says that it is Rs.12 a dozen. She asks what would be the
rate if she wants to purchase two dozens. He would say it is Rs.11.50 a dozen. She asks what it could be if she
wants to purchase five dozens. He would say that it is Rs.10 a dozen. So, she says, the moment the quantity
increases, the price comes down.

But in the case of telephones, if the number of calls exceed 1,000, the rates also increase. But when the telephone
calls are more, the administrative expenses do not increase. You are asking me to pay more if | make more than
1,000 calls. So, they tend to keep two, three or four telephones, and the calls are restricted up to 1,000 per
telephone and by this way, | deprive somebody else of not getting his telephone.

May | request the present Minister of Communication, to immediately make an announcement to the effect that
whatever increase in telephone charges has been made will be withdrawn? It is not impossible. But, just because
he wants to make cellular phones popular, he is making telephones costly. Why it is so? You are working for
whom? A man living in hut is also having the simple phone. @wsm arel @ gem @t 21 Why should | take the name of
the person who is spoiling our country? The Reliance is purchasing our country. He says that all the Ministries are
in his pocket. | do not know whether it is so or not but | know that if a decision to increase the telephone charges
has been taken just to favour Reliance, then we have to agitate because, we, the Shiv Sena, represent common
earning middle class men. We are for the people below the poverty line. We are definitely for the working class,
labour class, a class which really deserves some attention but that was not given to it. There are a number of things
which really upset me.

MR. CHAIRMAN : Shri Paranjpe, please conclude.

SHRI PRAKASH PARANJPE : | have a few points to make. | know, Sir, the next February, we will not be able to
speak on Budget because if elections will be in May or June, Aachar Sanhita may start. So, this is the last
opportunity to participate in a discussion on Budget. | will be thankful to you if you allow me to raise two to three
more points.a€, (Interruptions)

MR. CHAIRMAN: There is one more speaker from Shiv Sena.

SHRI PRAKASH PARANJPE : He will be happy to give me his time because | am giving some positive suggestions.
| am not criticising the Government. | am giving suggestions which a common man expects from the Government. In
my last speech during the Budget debate, | had said that unfortunately the Ministers are meeting the Secretaries.
They do not have the time to meet the elected Members....(Inferruptions)

MR. CHAIRMAN: There is one more speaker from your party.
SHRI PRAKASH PARANJPE : | know, Sir. He has given his time to me.

| had said in my earlier speech also that the Ministers spend ample time meeting the Secretaries. A Secretary sits in
his Cabin, reads book and makes laws. They do not have the time to meet the elected Members. They do not want



to know our feelings. Our feelings are not our individual feelings but they are the feelings of our voters. They come
to our offices and explain as to what they expect from the present Government, at least from the NDA Government.
No doubt, the NDA Government has done good things but there is still scope to do a lot for the common man. |

would like to give you a simple example. Unfortunately, the concerned Minister, Shri T.R. Baalu is not in the House.

Cremation of a Hindu, with the conventional method, costs not less than Rs.2,000. Electric cremation is also costlier
because the capital expenditure involved on this is about Rs.1,30,00,000. Some three years back | had given a
comparative statement, to Shri T.R. Baalu, the concerned Minister, of the expenditure involved in different types of
cremation. Two technicians from my constituency had developed diesel cremation involving only Rs.300 as its
expense. Unfortunately, the Minister had no time to go through the papers. He is the person who has to take care of
the pollution. He is not supposed to give only crores of rupees for plantation but is also supposed to protect trees. If
diesel cremation is supported by the Department, cutting of trees will be tremendously reduced. For the last three
years the concerned Minister has not even bothered to go through that chart and discuss with me as to what this
scheme is. These two technicians from my constituency went to Rajasthan....(Interruptions)

SHRIM.V.V.S. MURTHI (VISAKHAPATNAM): Hindu Shastras would not agree with it.

SHRI PRAKASH PARANJPE : 1 will tell you. In Rajasthan it is still a costlier affair. A cremation is costing more than
Rs.4000 to 5000. The Police Commissioner there told me that at least he could use this new method to cremate
unclaimed bodies so that he could save a lot of money. In my constituency we have this facility at five places. In
Maharashtra at 19 places this facility is available and more than 19,000 cremations have taken place using this
method. It is such a good device.

As | have said, Indians have got sharp brain. The entire world is envious of that but our Government is not ready to
accept it. There are young scientists and technicians who can produce something which is affordable to a common
man.

17.00 hrs.

Sir, | am requesting you to inform the concerned Minister, Shri Baalu to, at least, go through those papers as this
subsidised diesel cremation will be helpful to lot of poor persons. It is because you are talking about the people
below poverty line. | have got the figures as to how much money we have spent on plantation of trees. The
installation cost of electrical cremation device is Rs.1.30 crore. But this costs just Rs.30 lakh. So, with the same
expenditure, you can have at least four such cremation devices in place of one electric crematorium. The recurring
expenditure is Rs.300 because it requires only 20 litres of diesel and no technical person is required to be
appointed to do that. We are giving all these suggestions but unfortunately, the Minister does not have time to go
through my papers or to talk to me because | amin ruling party. sid # @ &, @8 e i &a § M|

Now-a-days, it is very difficult to manage with the Press. People say that if you manage with the Press, then your
speech can appear in the newspaper. | am not interested in that. My media is this august House and not the Press.
If the Press does not print my speech, | have no problem. So far as my Finance Minister and the Prime Minister are
listening to my valuable suggestions, taking my suggestions into account, and are implementing them, that is great
victory for me. Therefore, | do not worry whether the media is covering or not.

| wanted to give all these suggestions in the interest of common man. | do not want to speak about statistical data
and figures which always ziiw@i # ga srerd €1 The statistical figures and Economic Surveys are all right but we know
better about the reality on the ground. | will be thankful to the Finance Minister if he considers whatever
suggestions | have given. | hope that he would give more and more scope to the indigenous manufacturers, which
is a booming industry and which would create jobs. The construction of roads and Houses would give jobs. But
what about intellectual class? That class and the required brains are here, but the red-tapism does not allow them
to come up. That is why, they are running to America. You should give them single window, just like China.

Sir, | would give you a last example. One person from Hindustan was importing sand from China and he was
manufacturing tiles here. He was observed by the Chinese Government. They have a system where Mayor is
empowered to do whatever he wants to do in his area. The Central Government finances the Mayor. The Mayor
called him and asked him as to why he was importing sand and why did he not open his factory in China? He said
that he was prepared to do that. The Mayor thought that if he opened the factory there, his people would get jobs.
After all every Government wants to create jobs. That person said that this evening he was going to Hindustan by 5
o'clock flight and that during his next visit, they would discuss about it. They just asked him about his requirements
of licences and other permissions. He gave a list of just 10 to 20 items. Before his departure from China, all the
permissions were given in his hand at 4 o'clock. Will that day come in India? He gave a list of requirements at 10
o'clock and at 4 o'clock all the permissions were handed over to him. vge =iiRaa wis1, a # wra 91



SHRIM.V.V.S. MURTHI : But Shri Narayana Murthy said that the Prime Minister of China has himself invited him to
start the information technology work, but no permissions are forthcoming from China. He felt very sorry about it.
The information technology will provide jobs in China.

SHRI PRAKASH PARANJPE : Our country is labour oriented. We are not talking about the intellectual class but
about the hard labour. | am pointing it out to tell the Finance Minister that still there is time as two more years are
left for the elections. The suggestions which | have given, especially about preservation of foodgrains are in the
interest of our country. It is very important. It needs just Rs.5000 crore for constructing the silos with the help of new
technology. But Rs.5000 crore should go with the instruction that this money should be used by FCI for constructing
the silos as per B.G. Sirke's specifications which is a new technology of preserving the foodgrains.

| would request you to convey my feelings to the Prime Minister. | would also request you not to force or compel me
to sit on a hunger strike at his residence to get my just rights to serve my people.

SHRI MADHUSUDAN MISTRY (SABARKANTHA): Mr. Chairman, Sir, thank you very much for giving me this
opportunity to speak in the debate on the General Budget. | would not like to go into the details of every aspect of
the Budget as our Deputy-Leader has already covered all the aspects of it. | would not go into the general
observations of the Budget but would confine myself only to some of the observations on the Budget proposals and
on some specific highlights of the Budget presented by this Government.

Sir, first let me speak about the lay out of the Budget. | am really concerned — the Finance Minister is going out; |
hope somebody is there to take note of what is being said — about the highlights of this Budget. Every year the
Finance Minister puts his highlights in the Budget. He stresses on the rural development programmes, drinking
water programmes, Indira Awas Yojana and so on.

Sir, the Budget is nothing but an Annual Financial Statement of the Government. In fact, if you look at the
Constitution, the word "Budget' is not used, it is only an "Annual Financial Statement'. | am rather surprised that the
allocation in the social sectors does not go beyond 11.1 or 11.2 per cent of the total Budgetary allocation every
year. Allocation in the social sector has been around 11 per cent every year. | have the data since 1993 onwards till
date to show that the expenditure on interest payment is always either 28 per cent or 29 per cent or 30 per cent.
The Defence expenditure is in the range of 13 to 14 per cent. In fact, other non-Plan expenditure, a large part of
which goes for payment of salaries to the Central Government employees, which at one point of time in 1995 was
Rs. 18,000 crore, has, after the Fifth Commission, become Rs. 38,000 to Rs. 39,000 crore, is also more than 11 per
cent. An impression is being created by the Government that the Budget is meant for the poor people. In fact, it is
not so. Why does the interest payment not take the bold line? Why the other non-Plan expenditure does not take
the bold line? Why only the programmes for the poor take the bold line thereby creating a myth that Budget is
meant to serve the poor people?



17.07 hrs. (Dr. Raghuvansh Prasad Singh in the Chair)

Sir, my second concern is about the deficit financing. It goes on year after year. The Finance Minister is proved
wrong every year on this account. Whatever he says in regard to deficit financing in the month of February and
March is proved wrong at the beginning of the next year. Deficit financing increases every year and also the burden
of interest payment increases. Ever since we have adopted this concept of deficit financing, we go on borrowing
and as a result of that, our burden of interest payment also increases. | am not concerned about that. | am
concerned about the shrinking money bag, it has remained static.

Sir, if you look at the social sector spending, it was only ten per cent. If you look at the GDP, it was only 1.1 per
cent. This year it is 1.2 per cent. Someone may correct me on this figure. This is my impression. | have gone
through * The Economic Survey'. Due to interest payment and other non-Plan expenditure, our money bag is
shrinking every year. We try to meet our own revenue expenditure by borrowing. This is known to everybody. The
Finance Minister himself has admitted in his Budget Speech that out of the total receipts, nearly 48 per cent simply
go for interest payment, thereby reducing our money bag, and our allocation for the poor remains stagnant and
remains the same.

Insofar as the borrowing is concerned, | want to draw the attention of this House to the fact that this Government
and the previous Government have never fixed a ceiling on the borrowing. In fact, one of the constitutional
requirements is that every Government has to fix a ceiling on the borrowing and this Government has never met
that obligation. Year after year the Comptroller and Auditor General of India makes a remark, but that is always
sidelined and the ceiling is never fixed. As a result of this, the whole practice has led to a kind of indiscipline in the
matter of dealing with financial matters. Last year also when | raised this issue, the then Finance Minister said that
he would bring the Fiscal Management Bill. What happened to that Bill? What you need is a very strong control on
the income and expenditure side. These are my general concerns and observations.

What | have observed year after year is that there is a tendency to show less deficit specially when the General
Budget is presented. Subsequently, at the end of October, you put a supplementary demand. According to the
Constitution, a supplementary demand can be put if there is a kind of expenditure which is unforeseen and it should
not in any case be increased by more than 20 per cent of the original estimates. But what we see is that even
regular and committed expenditures are raised through supplementary demands. As you know, supplementary
demands never come under the strict scrutiny of the media or the Members of this House. As a result of it, at the
end of every year the fiscal deficit goes on increasing over and above whatever percentage you have shown or
estimated at the time of presenting the Budget. This tendency has to be curbed. | know that this tendency is
growing specially in the people of the Finance Department. They try to show less deficit in the beginning and by
putting the supplementary demands later on they increase the actual deficit. This mentality should not be
encouraged if you want to become, as you always claim, a transparent and accountable Government. This is not a
good practice in accounting also. Moreover, people of this country have a right to know everything.

In the last three years, | have been observing that the growth rate is always targeted as eight per cent. This time
also it is targeted as eight per cent. Last year it was eight per cent and the year before it was seven per cent.
Though you keep this high target in the hope of creating more jobs, actually this has not happened and | will come
to it when | talk about employment. Over the years what | have seen is that even though there is growth, there is no
creation of job opportunities to the expected extent. We have growth without creation of employment. We have
growth without equity and social justice. The money in fact is getting accumulated in a certain section or layer of the
society. It is not getting distributed among the all the sections of the society. As a result of this, even the kind of
growth you have achieved has not helped the entire society. Both the agriculture as well as manufacturing sectors
have not shown the kind of growth as was expected. It is only the service sector which is growing.

What is the strategy in this Budget? | would have admired and in fact | was happy with the previous Budgets. At
least they said what they achieved in the past and what is the strategy for the future. They said underline the
achievements of the previous Budget and the priorities for the current Budget. But, from this particular Budget it is
very difficult for me to know what is the priority and what is the strategy of the Government. It is a hotchpotch
Budget. In Guijarati we call it khichri.

You never try to find it out. What is the priority of the Government except that it is targeting, as a strategy, only
sections of the society which have a regular income? | was just trying to find out from this Budget as to where are
the tribals who constitute eight per cent population of this country. | was trying to find out how they are going to
benefit out of this Budget. | was trying to find out agricultural labour which is, in fact, more than 12 crore in number. |
was trying to find out the dalit and dalit farmers who constitute 16 per cent population of this country. | was trying to
find out the OBCs. Where are they in this Budget? What are the provisions by which they are going to benefit out of
this Budget? What have you given to the tribal farmers, dalit farmers, minority farmers and other farmers? If they
are using five litres of diesel per day for at least two to three months, then every purchase of 5 litres they will have



to pay Rs.7.50 as the minimum tax to the Government. That is the cess for the whole infrastructure for which you
want to generate money. \Where are all the other labour, whether they are construction labour or forest labour or
industrial workers or hawkers?

| wish to see a Budget which should be an instrument to distribute the financial resources based on equity and
social justice. You are the trustee of this. You do not have the right to distribute them the way you like, though you
may have power. But, at least, your conscience should not dominate that all these resources should be distributed
to certain sections of the society leaving all the poor masses of this country simply out of the provisions or
allocations and other benefits of this Budget.

Let me come to employment. The President said that the Government would create jobs for one crore people. Our
leader also referred to it. You refuted it by your people who are sitting over there in the Box. The Prime Minister
said in this House that they are creating 86 lakh jobs every year. | have a data and you refute it. It is the CMIE data.
It says that right from 1996 onwards, there were 36 million people who were on the live registers of employment
exchanges. In 1999-2000 and this year too, there are 40 million people who are trying to seek jobs. If your
Government is claiming that it has created 86 lakh jobs every year, then why is that the number of job seekers are
increasing year after year in this country?

| am not saying that they are Government jobs. Tell us frankly on this point. Do you have any data to show as to
how many jobs have been created in formal sector? Do you have any data which shows the contribution of the
informal sector to the GDP? Do you have that kind of a system? How can they claimit? Sir, if they have created 86
lakh jobs, then | challenge on the floor of the House that they should put it sector-wise, industry-wise and State-
wise and we will verify it. We are not taking the Prime Minister's statement which has been given on the floor of the
House saying that the Government is going to create jobs. Who is going to count it? We are ready to count. Let
your Department come out and tell us that these are the jobs that they have created.

You talk of mandays. | am giving you an example which may be true to all the States. For example, consider DRDA
which is a Rural Development Programme. You are concerned with Rural Development Programme. The allocation
for Rural Development Programme has decreased in the Revised Budget. Simply you are increasing it in this year
and | am not pretty sure that you are not going to decrease the allocation in October and November. It is the
tendency of those sitting in the Ministry, specially in the Department, to show higher allocation in February and then
decrease it in September or October or November when they present the Revised Budget.

You go on complaining. You never know that till the next Budget is presented. That shows your commitment. The
Revised Estimate was more last year and yet this year it has been decreased. So is the case with the programme
meant for drinking water supply. Last year the Revised Estimate was more, but this year the allocation has been
decreased.

| was talking about employment — employment of unskilled people. | had written a letter regarding this to the
Ministry. What does the Government do in counting the mandays? The money is sent to various State
Governments. The respective State Governments, where there are droughts and natural calamities, give exemption
from the purview of the Minimum Wages Act under Section 26 (1). The DRDA guidelines very clearly say that for all
the works of DRDA, the minimum wage should be paid, which includes five kilos of grain. That is part of the
minimum wage and other parts of minimum wage should be paid in cash. What does the State Government do? In
order not to pay the minimum wage for the DRDA work, they in fact give exemption from the purview of the Minimum
Wages Act to certain occupations, under the powers that they have got under Section 26 (1) of the Act. Thereby,
the minimum wage is waived so that no one can file any case for non-payment of minimum wage because minimum
wage does not exist for certain employments. | had written a letter to the Ministry asking them as to why the
minimum wage is not paid as the guidelines suggest, when the funds are given by the Centre under DRDA. There
was no answer fromthem. | have no quarrel. | will take it up through Calling Attention Motion. In the meeting | asked
specifically as to how they count the mandays. | asked them whether the man-days are counted on the basis of the
minimum wage. In fact, in a State like Gujarat the minimum wage actually varies from work to work. For irrigation
work, it is Rs. 82; for forest work it is Rs. 82; for other works it is Rs. 83 or Rs. 85. For scarcity work, under which
the entire DRDA work is converted, the scarcity wage is Rs. 42. So, for the DRDA's work, the money you spend and
give to all the States is being divided by half of the money which is given to the labourer and then you arrive at the
mandays of work. It is stated here that we have created many man-days of work. Has the money really gone to the
poor people? Has the money really gone to the poor people to that extent? It is not so. That is where | have got very
strong objections. The entire systemiis trying to inflate the figures and it is trying to inflate the system itself, whereby
it creates a picture to show as if all the monies are going to the poor people.

Let me talk of the Prime Minister Sadak Yojana. Eight per cent population of this country is living in tribal areas or
the forest areas. | want to draw the attention of the Minister of State for Finance. There are forest laws. Under
Prime Minister Sadak Yojana, no MP can force the State administration or the Forest Department to construct or to



make the already existing road a pucca one or force them to connect the hamlets which are in the tribal areas with
link roads, simply because of the forest laws. | want to know whether the money allocated under the Prime Minister
Sadak Yojana is not meant for the tribals or for those who are living in the forest areas. Have they done something
wrong if they live in the forests or for having guarded the forests for years and centuries? Why are they being
deprived of this facility? Why can they not dig a well there for their own development? Why can they not construct a
channel to take water from one part to another? | am just trying to find out as to how the Finance Ministry is going to
meet the problem. Is the money allocated meant only for certain sections of the society, leaving those parts and
those people who are living in the reserved forests for centuries? Should they be deprived of it simply because they
are living over there? | would like to know this from the Minister.

For the Indira Awas Yojana, what is the allocation made? They say that it is 24 lakh dwelling units that they create.
Have they ever tried to see how many dwellers in this country are living without the basic facilities of toilets and
bathrooms? The survey shows it. The NSSO data shows it. This is my concern that when the allocations are being
made, they are made by certain people. | am not going into the details of it. It is the kind of a mindset which | am
trying to find out. What is the mindset? They are now in the Tenth Plan period. They are trying to do a survey of the
people who are living below the poverty line. | raised it in the Consultative Committee. No Member of Parliament
has been consulted. It is the Planning Commission's formula which the Members of this House have to accept.

What does the survey form say? The survey form says, in fact, about the demography which is land, other things
and so on. One of the questions which is so highly irritating is this. The question is: How many pairs of clothes a
family has got? Is it one pair? Are they two-pairs, three pairs or four pairs? This is the question which is on record.
Under it, scores are being given. 52 point is the maximum score with 13 answers and your score should be one to
four, in-between, in all the questions which have been narrated. In fact, a number of people are living below the
poverty line. Are we thinking that once they are above the income level of Rs.15,000, they are above the poverty-
line? How many people in this country are living with an income of Rs.16,000 to Rs.20,000? Is a family, which earns
around Rs.15,000 to Rs.20,000 a rich family? Are we saying that our work is over? So, | am simply concerned about
the Planning Commission's letters to all the States saying that no previous number, which has been decided by the
various States about the people living below the poverty-line, should increase.

Some one has filed a PIL asking how can the Planning Commission or the Ministry of Planning give a direction to
the States saying that once a person crosses the below the poverty line or once a person is enumerated as living
above the poverty line, he will never go down in life? This is my concern. | am saying this because the resources
are allocated on the basis of this. That is my concern which | am expressing here.

| am just asking the Finance Minister this question. The Prime Minister has said that there are six crore people who
are in the Antyodaya Yojana. Why only 50 lakh families are there? What went wrong with the six crore people? Do
we mean that we cannot have resources, we cannot generate the resources? If we can have Rs.1.50 as a cess on
diesel to construct an infrastructure worth Rs.60,000 crore in this country, why can we not have a job guarantee or
work guarantee programme? Why can we not give this to the people of this country? Have we ever thought of it in
our planning? Are we making a Budget where employment has the central focus? | want that the hon. Finance
Minister should re-assure this House that every house in this country would have a minimum of Rs.500 income.
There are millions and millions of houses which do not have five rupees cash income every day. What is our
Budget doing for them? Are we giving them work? Are we giving them some kind of a solace to have an income? In
fact, the National Rural Workers Commission says that there is work for 159 days. ...(Interruptions) This point has
to be listened to because | am simply concerned with the way the Budgets are prepared and the allocations are
being made. Which sections of the society are taking the entire resources? | am concerned about that. That is why,
| am telling it. Can we not organise it in a proper way. Mr. Minister, you increase my income and | will take care of
the health and education of my children. Where is the money? Where is the work? Why has it not been targeted in
the Finance Minister's speech? Why has it not been targeted in our planning? That is my concern that | am
expressing here.

Sir, an agriculture labourer gets only 159 days of work. In fact, the National Rural Labour Commission has
assessed that one.

How are the other labours getting? There is a recession everywhere. In my own city, Ahmedabad, which was the
Manchester of this country, the textile industry has slowed down gradually. It has created so much of both social
and economic problem in the city itself. So, where is the Anfyodaya Yojana? In Antyodaya Yojana, six crore people
were not covered at once. Same is the case, Sir, in other States, specially coastal States. We are a coastal State.
In NCCF, they have put one per cent tax in buying the four wheelers or two wheelers. It is fine but who is deciding
the contribution from NCCF? Why are certain States favoured, and why other States are not favoured? | want to put
on record that even when the two-thirds of Gujarat is reeling under drought, no money is being given from the
NCCEF to the State of Gujarat. What went wrong? What is the system? What is the mechanism that is being
created? Who decides whether money should be given in the NCCF or not? In drinking water, you have made



allocations. We have certain norms. The norms say that every person should get a per capita per day 40 litres of
water. Has the money which has been allocated to various States by the Union Government been utilized properly?
Have these norms ever been observed? There is a scarcity of water. Not only that, it will lead to riots in a number of
States specially for drinking water because it is the people who have to go for miles for fetching water. The Water
Tanker Organization under which millions of money is being spent, has never in fact been able to fulfil the demands
of drinking water of the States.

So, there are other issues like health, etc. and besides this there are other programmes. | am not dwelling into
those in detail but | would certainly like the Finance Minister to see this. It is because he is putting a thrust on
agriculture. Again, the water is going to be a scarce commodity. He says about drip irrigation. Who has the money
to install the drip irrigation? What kind of subsidy is given? Is that enough? Is that subsidy enough to provide drip
irrigation? Is the water available? The people in our area go up to a thousand feet down and still the water is not
available. What is our long-term plan for irrigation or for conservation of water? What is the major priority or the
major initiative on the Government in order to conserve water in this country so that the demand of the water can be
fulfilled? | am certainly disappointed with this. | hope the Finance Minister at least will go into this. In other words |
will appeal to him to please try to have some strategy, and try to release money for the people who have an
irregular income by giving certain incentives to them. The present incentive will only increase the demand of
consumer goods; that will only increase the demand of certain sections of the society; and will also hamper the
growth that you are envisaging. This will again be discriminatory, and would lead to an increase in the income gap. |
am sure that would lead to a kind of unrest in this country which will certainly not be beneficial for the future of this
country.

#t fopdic ardar (e soRr qd) : wwfa weikg, F gue & ar F axdwe wifae uf¥e ug w81 onl #9 SHH WEre & Sre-3Te YeRiuey
3fiR fafr=1 dawl @1 gfdfeean S== &1 et A v Avsiie @1 @av o fow 7 foran en e wia 71 And further he has explained

something for everybody. There is something for industry, a push to the salaried class and stimulus to investment.
The Finance Minster, Shri Jaswant Singh, has made everyone happy with his maiden Budget.

Fafa Sfl, g U uE 7 fl g9 & AR A foran | /e Rawrs aifed Sitoondt @@l A8 g1 a8 asie Bt uRuim iR g @ren aR @ Al
qute B 9w @fdd & vl 3 oFR $E a1 g8 gkl ¢ % the last day of February is not only the occasion for the
Government to throw open its accounts books to public audit, it is also the moment for it to speak its mind on
economic policy to draw the roadmap for how Government, industry, even ordinary citizens, will earn, spend, and
save their money.

I H o TE forn ® -

"A commentator on a News Channel has said: "The Budget is like a Christmas tree. It had something for
everyone, for every section of the society. It showed the strength of political and economic strength of
India."

AR @R S, U gore AT A @S St 9 g d @1 9a 6 21 Rawre St € € #9 ud ar ueel it wed | U 7S derad
wE oft| 7St # pEd € - Free By rad I | At o sielad BT 8, 9 AR (IR BRal & SUST Y 319 USI # @M1 ARy amfe
&H TGS W€ 6 | H B Ul @t g9 uifafed nera T &1 df W He § ofd d @iy € 78 Wt Wiew & 99 o) @ o1 fh auie A
Fel a1 v el faal 8| T 39 a9 H 78 el ¢ - For the first time, the Finance Minister has said: "health for the poor".
qEIey, 1989 ¥ 3t d@ & wift faw Rt & WY W ok gEEIRE wdw € I v Q-dF R & #7 el #§ dowx @ &1 yae
fapa| @et g faw 3 € ofk yar w3 € i el & WRed & aR # ok oW et & ax A fam e @t 21 9= @ e @ - With
regard to "health for the poor”, it says, ‘just contribute one rupee a day, the Government is there - the General

Insurance Corporation is a Government institution — to take care of your health'. fai st woan @t &l & agm & 9
goic A O TAfEl € 4 AR €T | oY 3R T 170 UIEe & Al 99! 3R HOd B & g 1 5t ded anfey, 99 ar # ff geira <

F wra fo = Sft &1 W g @ ot SN Thax dal % F wed A orfia HEm B 79 U A Heul oidhe W Ay € - gl SR |
BN G¥ #, TANS H, BN BIg-0 #, 89N gPMHE § A8 eeelt arranwiiges daex &1 What is the Health Insurance Scheme -- &
AT Y A T T 91 FHolge B AR o Hf R 81T, S 99 WY 3089R Y el 3R 98 ®M W e o 9 15 i &
fog Sw®! 50 T AT Ay wdd 3iR St grer I @, @8 weaR <t The concept of 'health for the poor' has come for the
first time. et & wa e ww1 § we gud € ot urdt & Afde) A forad €1 &9 o Tl B Ww W o9 € 6 gyt @ dar w9,
R B —- A TAR AW B PR &, TN 9¥ P WP & AP 3R gl 1 @It W= &1 e 3 #=0 oft F e a1 & Swat 3o
wvEl wet @nfey ol For the first time, the Government of India has announced a policy, a financial package and
support for the senior citizens. =it gar wrers €, tvew & miw=a € @ifs This credit goes to all of us fi fageam # 1947 #
3 37TeHT &1 wrgw-wa 37-38 Wi @1 241l In 2001 Census, it has gone up to 64 years. This is the achievement of our

democracy. <ifd= |- W g a8 H WiE uei 6 IWe SR A H A aRfR [T 8 g @ % e g <w H diF ane aRis
i fafes 21




HEIGY, 2007 # IH! WEAT 10 TS 81 A | o Rerrs € o Wi € 3% onffie wue i yeR 9 <1, 99 fAg @ @ 81 39 e e
ud ¥Bm @) oy 21 Life Insurance Corporation is a Government organisation. aga sreet ave & @er &1 &1 39 SUH Har &l
o a1 St ft hA el @ 9w 9eet Agg @t wgetl This has come for the first time. 9 awic geive wver it sk & #dH & t&
ARI@ @1 2000 TUY H I SHD Yprse A oA &1 wneam | This is a concept. @8 ard # aus |+ g & A1 deal g b $o A &),
oiftr e RedtorT & ta Sopal oft, udten oft 3k 3 |19 ® € & o9 Ut I Ao el 3 wdien &Y @ A 5 B 1 30 oY R &9 39
A S HGR a4 | H g AR g B 1 30 B a8 e . B Frfadl & ama dgd ol e Al B dew sued 7 v
21 3 S € fas @t widw smoss gl wRfere 21 The Minister of Finance has said about 'vishvas' Let us change the
concept of taxation from suspicion to trust. Let us give a thrust to trust. @1 i =fd o 78 fHd i yer &1 @Tam & g
A8 I8 AlhY Bl 8, I8 I8 Picde 96 TR B E&udl 8, BIg it 31941 Ble-Alel TaH Bl &, SW b <ad feurdic & ol €t o1 &t
fme @ S@d € 3 9Wd @ed O P gE S W © 1 T, «if s AT J30 o 7 ueelt ar S ufdrer e @t 81 a8 29 A SR simuet
e 2| TE W IHT 2 T JYAT FIE HE ATl Al €, 70 W W) @S B | G AHY B 2] I $hH o SuISHT Bl gt B gie |
AT g7 BT US| I9G forg F-anm =81 feay faw w@=it st 3, 3= ®e1 fh o vem o € o #89d & 8, 99 Braal e anfeu ) #
Fedl aredl g b fad w3 St 3 S agd eur w@r 21 S 7enw a1 2, S A1 d axal 8, Sl e 8, s o grieraR aean o1 9 ugd
@re ofar g1 | think, that is the capital of India. He said: "You are honest." What is our capital? Our capital is human
resources. 3 AldN & W1 &1, JMMIH1 T Hedl &, YH! Iad! v fFeqr afayl

eI, Wes [Sod 20 9K ¥ qaIdX 30 §9R &R 1| 51 & 781 & #=01 <ff 7 w1 {6 fFgzam & a1 & w47 31 AT <@ 8, 3
aret ¥fa @Y @ g, A 214 T B 4R a7 g, A1 gH o areft fid @1 sifdrd yRiveRa ofiv giiféra s g

The NDA Government has recognised it. They have said: "We are going to give importance to IT, biotech,
pharmacy and education." # e wmvr g+ |1 o1 W1 AERIG A faan T SuH e anfdes R @1 aga orewt avia e T 2

HEIGY, AN URUIC 9aT & AR Y & # W 81 & 81 ShHIE Cataral @ &1 H 9gd W &l Y@l &1 I IR W Yae faeie
AR Tedl Wl ¥61 &1 U e & BRT Bl %@ 8, T8 gER Al Wl fagw Q€ S g8 AI6q BY @ €, 97D bR 8 W@ 81 98 9 T8l ger 4
@ € SN 39 B N BHTEfedd, aril-Sricoh Sedi # agd A 9¢ @ &1 g R o o &, fen & fen & O e et € SES T
W M A aTem 21 GA.ELY. Maie 7 30 Repieg fHan 21 gaferg fag #@30 ot 7 ®e1 € 5 oo a=dl ot 9= R Ram & fag wd &3
3R 12 B9R BV Th &9 MYHI oo H Rde 1| g/ag # Udh gd-1aRe = 31U AT # U d9gd ! a1d ®al, S ®el fs The 19t
century belonged to the Britishers. @ifs ffeer ¥ fiwa & azer Rerfa @t mifeRT s o, s@1 frizor o The 201 century
belonged to the Americans. ife srrdidT &1 Hre 1@ 3T & wéRaer w oarl They have said: "The 19t century belonged
to the Britishers due to natural resources. The 20" century belonged to the Americans due to material resources.

The 215t century is going to belong to India because of its human resources." @z g e Rert @ o1 21 g0 fva 3 @
afed W W YA | & Ugd @ € D RPTTEIgS B B B §9 qoic J gl 8 |

gore # @3t Sft 4 @ 7 fa? I W=t S A e 5 Sfea wae gt grft, dftea Aae guwht @ afd aafl, sftea me J anefl, |f
T G AT, TTeTsH B, Bficd ATPe #, BIgTd ATHe § G| Y S0 N sow] A ot 3N SSw BT WIsd= gom a1 ol
& T A SATE1 U1 ATEM, g SATET Bl 39S fory SR dfted T So, I A oH & IR o, 99 e § 4 3ue uy Rdds tmr &
aR H Uw A3 AT s | {9t eead gan f faw #Eft ot 7 ve an wr vie frave & g # 39 S sovd @it il fefads W Rae
faercht & 32 e I fefads @ -t @& &1 # SRIde (a1l 3-8 80-Udl @ 3idiid #AIGT 9000 $UT &I HH &l @i, 3=al- Hel [ 3T
SATGT J1eil, §TdvE B4l A 9000 TUY H HAfEr 12,000 d& o7 Ml A total benefit of Rs.50,000 will be allowed. g=i+ #<€laa
<rede & forg, amiw gt 3R o@®! & fory, Ta-He Tde B 3R IAT-3TT ThR & ofld ¢aal Taed fSUl Sewe a4 &F fha, dgw afdn
FaEAgGe I @

That is why when the economist of India, the renowned, the famous, the expert, Shrimati Indira Rajaraman,
Professor of IEG, she gave 7 marks out of 10. Another Economist, Chief Economist, Shri Subhir Gokharna 8 marks
out of 10; Shri Bibek Debroy 7 out of 10; Shri Kirit Pari 8 out of 10; and Shri Siddharth Roy 7 out of 10. @& f&a = fear
3R T8 B9 87 UH A SHIAIRT, Wy, MSuilSeN, SENGR 8, BIe-BIT 3R aT1-3/e TUhR & Nl 8| 37 -37a &Rl 3T &
SrTeIgel daey Bl 3renl Tha f3a1] vy S9! &1 YaeTangae fhar| Incentive to road and construction. et % @z e &1
SSRGS ST BT WSO B 3 et 7 ®ar e ddex ot an= gerar @, art fewie agu @ ar ° Rl feedt 3 w81 a8 S@
&1 94 fhar| ga® o § aredd # g8 de1 argin & Jax g€l 78 B a1d el [SUDCIgoe= @1 & | 319 deb I8 eial A1 fh g7
& 1 ACH T 21 A @ 4T A | H a1 Udprace @i dfdes dwan o1 3R 3t oft 2N <i-aga R g1 91 U 6 w@ w9 sk
Yo 2T & TP BIEl W e A1 & &1 @l Higd &1 Ugell aR §9 UbR & T a1 1| 9 8dey I 8, oria A § S0 AdbAr
There are random sampling, outsourcing of Income Tax Department, refund will be available within six months. 3
AT HBR Bl Hed1 oihy MY &| Hae 38T Ud waeT T8 ganl &, Foras af aga &7 vl &1 e 17 81 anead # 9k g9 39 21
What has the Finance Minis2ter given? It is a good and new idea, and concept is 'Brand India'. &v v fagw # sdst
qEl & N -l S, Hif 31 g1 STelT-a7el UHR b1 Yeadic aar gl o9 &1 Fuiga & | What we will have to develop? We
will have to create a 'Brand India'. s@& fefv 200 @Rrs ¥ &1 Wag™ &-@ U T41 Hea-1 o @1 9aeT fHar 2l

"EGd, WX WAt A @el ¢ 6 gn S A WA onfe # W $v fhar| # ue Iarexer < argm & S vrer afda 2w e SR aren

& he will have tax benefit. He will have nearly 35 per cent tax savings per annum. it 10,000 $YY ¢&RT 4T €, 9030 T9Y
ATcT BT SHHA T ¥ dTll &, 99 37d Wlell 3,400 $OU g WAT O]

1 g9R $UY 9 o aTel DI 3400 99 S 91 ge, He is going to save 65 per cent tax. frsl, | | @ on 5 si-aft v



afer R fiffa 2t 21 oo Re ugal 49 adwm v= & gar o1 f& &9 AT w30 3 99 97 vquR St o, 9@ +ft =i Fer o 6 A
RIS &, A oTsTg S Al gl a8 3l # agd 99 g W ¥, ug 9§ figa @1 W @ st @1 @fd & e @19 o aea g, Sea & dnn
AT ITEd 81 HA @AR A gQl 1 HH o7 @ 8, YR AR 7 H o o gefa & 6 21 Rwa @ ar-ita Swa= g St &1 w=1 &
AR 3, I HRATA A8 &1 91ed 8| SRAE da frafon, @i = orfd & 3¢ & 999 w IRy 4f & 1 o yfie A, sas
forg 92 feat fire w1 21 & wra @ o1 5 Rovw & affa o= A @3t & 1 dsa € w € A ga grev a9l &1 & A TR Sidr A faw
=1 B ITB1 A a1 a1 3% fFad ded < 1f2u 3R 59 yeR & ded 27 arfev| e e tar faw w9 e € 6 g amy snedt
&1 I T BT 9IS fHar 21

Tg T el ¢ {5 39 af vitdeay 4 A€ W i @9 @ w1 gRw S EdL e o &9 gen 21 Yes, we have to accept it. @fa @
Ugell IR QAT gl & % gifioer Wy i aRET & HRU B g8 B BAR °¥ # HEYA & R g9 a1 Ue $ 21 shHIHG |d b1 a8
v fean man, F swe wia snudt e e wen g, From 1997 to 2002, the monsoon performance in India has been
given. s S famn fa e & a1 veid| 1997 # wiRide W= 9 9, 1998 # €1, 1999 # wId, 2000 # W€, 2001 # uiw 3il¥ 2002 F
21 99 H A i 8 ol 3HD BRI 3R gAN TidHear WY AT 9 RT3 iR IHS HRUT 3R SAR STATHT U 3R F3rl ¢ al
o= & WTfas €1 offte fa=ar &vd WHa 899 9IS 59 A1) I FeEl 2l 6 91 A peeEs o 9 Al @ S S g gifta
H 2, IED Y g B o 9| 3 yhR @t o faferm oRfRfY @it @ %t e arR AR wwE T @ oifteens A frafea e @t
Iwa arvl T hough your industrial growth is six per cent, though your service sector has shown a growth rate of more
than seven per cent, your GDP has been limited to four per cent. @ sw& fog a4 &1 &1 wew| g4 37 Afedi &1 e &1 1
RIS HAT TS| A HEE & a1 7, 99 89R g9 AR S 91 8 9, 99 I8 49 ¥ & A SufRia fea, ofR 9 98 gk a1 S5
gl & sma= s wioT # @E @er 6 [ his Government is not taking care of the farmers and the agriculturists. He was
talking about the agricultural finance. | would also like to refer to the same Economic Survey which he was referring
to. swiifies wd # @ @e, | will read out the figure in regard to the flow of institutional credit to agriculture. "In 1997-98,
the total institutional credit available to agriculture was Rs.31,956 crore." s+t 1997-98 #, arfi wR&R forw 3 ang, 99 wwa
B H 1T B W@ g, IHD Tgel A WA FdT Ul 3R GAL.ELY. B EHR 78l ofl, SHD Ugel A1 HIUA A1 S GARIT W oAff a1 s
T Gitepear wgaw far el It was Rs.31,956 crore.

The amount has gone up to Rs.82,073 crore in 2002-03. @1z &R a4 € & 36 <@ 4 o1e Qidet=R &1 301 U Had & 3R
ga® RV e sfse & Ao wrew @t Under the Kisan Credit Card Yojana, Rs.64,000 crore have been disbursed
and 271 cards have been distributed. 2004 @& g7 @t 1 Fav H BT &H TS S dTel &1 A WK ¢ F 30 aR Spr-femoft
it 2 ofiv wer orar @ 5 8 uxeie St M Yo ey S8 w | # g' we argm 5 though sometimes it seems difficult s &
Y S BI A o A E A EH $H HPR BT BIE SR A g O <9 H w9 6.4 W W Y AF 1 Ghd € al 98 9% I vl &
SMER IR AafRIT b, ATATSH ¥, Wi dve 3R afe 7 over @ ¢ @ We can even cross eight per cent. g7 @u=1 a@d
& i wo <wa € ? R 3w A wffa My Yo 7 wedie @ wadt @ At Mo acd & o 21 ool Ry F e defme Mo e e
IRHE B BT AT Fhd € a1 87 e HIST PID g 8 AT aP off Wbl ¢ &, w9 " 2| e w3t #ft sree e aronrdt S 3 @y on
& EIX STl 1 TR 81 & 310 orefia W IRvn of ok gl orfw A Wy @ waofty woo € ofe & adwm @t Ak ft Wor 1 9w
aHE B Al @1 8 7 a9 B g 98 € fb o geveee < 21 What is the situation of our internal debt? @z gewa Se
fopse HROT g3 ? AT WA S UTd] & HRUT garl ? fhad HReT gan ? 39 UhR & uRRf Ue1 g5 1 adHE | gHNd B Wier da
AT vETEE oft 3 @ 6 gwrd o i i € Swet aeent f erw SuR o ok ®a ® widw @ fid B X & qis a1 Bl S, T8
g4 #oe 81 21 | will read out the figures. For the first time, in 1980, the total interest burden of the country was
somewhere around seven per cent. agge¥e <7 3T 9 Hel a6 ggd M ? It has been mentioned in The Economic
Survey: 'Interest payment is the single largest expenditure item at 34.5 per cent.' It is mentioned that the borrowing
was considerably increased in 1990s. The interest rate was seven per cent in 1980-81 and it went up to a peak
level of 13.8 per cent in 1995-96. 3r= 31Ty 14 WReie & FATa W HAT ol 3R Hoil AR & oy A FHoll o, Tewe 3! e v B
forq ama o o, §exAe A1 yawed @l o af 9% @ Wf3g @1 @1 g ? This is the Government which has decided that we
have to curtail and stop this. su@ SR g9 WRER 7 R Hiel # gewe e $9 dxd-aw In the year 2001-02, the average
interest rate of market borrowings came down to 9.4 per cent and in the current year the average cost of market
borrowings is just 7.5 per cent. sua o # v.€l.v. WReR, A srea Rerd aonRft S siix st Swdw Rig Sft @ g < arg
IEa 3BT T Hed a7 B I B G H &1 S o4 fHarl 36 & U F AUdH & 39 axw i fkar agm fF ome ar s
B D A € T A 9 € B G 98 T HY D, 98 FM 39 DR A T el §l

I would like to quote hon. former Minister of Finance Dr. Manmohan Singh. In his Budget Speech of 1994-95, Dr.
Manmohan Singh said this on the interest burden:

"The provision for interest payment next year is placed at Rs.46,000 crore."

18.00 hrs.

"&€|This is an increase of Rs. 8,000 crore over the current year's Budget Estimates. Hon. Members will appreciate
that the major part of the interest burden — | would like to repeat, hon. Members will appreciate that the major part of
the interest burden -- is a legacy from the past and it continues to grow because of continued high-level of
Government borrowings. " ...(Interruptions) @& %1 e <€l &, @8 A-E {78 ot &1 aTRT 81 1994-95 # o7 FAT &4t a7 o1 A
I S B B 9T 1 Ael [har? €| (@aum)udt 7 f g9 surer w9a 37 & forg Far 218€) ()
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SHRI KIRIT SOMAIYA : At the same time, he further mentioned, out of the total gross receipts of Rs. 87,136 crore,
Rs. 46,000 crore is interest payment, which amounts to 53 per cent. ar=+fia fas #=ft sft e fag ot 7 1993-94 & awre 4§
ft g4t wer @Y ara @& He further mentioned:

"The provision for 1993-94 on account of interest payment is Rs. 38,000 crore. The high interest burden
is due to the rising volume of Government debts which itself reflects the large fiscal deficit of the past
incurred year after year. "

He further mentioned:

"The average rate of interest on internal liabilities rose from 9.3 per cent in 1994-95 to 9.7 per cent in
1995-96 and budgeted to 9.9 per cent in 1996-97. "

A e aredr A1 i 72 91 wEl 2 & o gAR 9w & HR a1 @i 2| For the first time, the Government has tried to swap the

external and internal loans. Do we know the total fiscal deficit of the Centre and the States? It has crossed ten per
cent. 83000 &S gAR fat #=ft off 1 w4l @ SifwR fham @ fs st 15 wfdwa, 17 wfoea ok 18 uftrera &1 ot &9 8, SHa@ drsn &
P | gAAT & 8], URHCHd BIsd B Hay # S i e St &1 Wi e @1 gae el sd@t @ Wiy § us 3 Qg @ gw e

sfrepfia @1 gl S @ ga wewl | waet fFa1l He has made certain observations regarding the small scale sector.
Now | would like to quote again the Economic Survey.

"In 1994-95, in small scale sector, the number of units was 25 lakh and total employment provided was
146 lakh. In 2002-03, it went up to 36 lakh. "

AT 1994-95 # 9T FHIUW H1 fAaTs g, I8 W ABR W AP 740 A IR AF Wi el Vaex Yfiew @ FA T | 37 & 78, guarmie
199 E B3 2| 30 W1 # U ofRR famy & ufy amuest e afghe R A | S TNl Fi a1 B © AR TN SerAT BT AR o 8, TRt

gerell @1 AR TRF & o1, 998 &1 ofds 9| 98! SIS e ol sAR oy @i fhar T ofik ua qga oree W 7 wae fhan g1 The

estimated poverty in India in percentage term was 55 per cent in 1973-74. i wia @rii &t @ $a 99 &I e B
55 nfaerd off, s 98 " 23 ufawd w31 T8 gl

BATY BT & T 2007 96 S 19 UfAwd T o &1 YT DYil| 8H SES (610 TANINd &1 Mg 918 &9 Ufjed 8 a1 Uh Ufaad 8, &4 |ddb
ufer Hadee gee S 1Ry 3R TN R HA B AU q201 ISR a1 & AU @ A1 ARy, SHS! ad T BN W U AR & ff Sies
&1 |Wad Ugel I Ul & A B U IAHS hic S|

"The total employment has gone up from 187 million to 250 million in the year 20000."

39 YR B U HTHT guic o¥ &I Sal &l o+ &1 faa 7= oft 7 g far g1 # S9! $o gwe o1 @gm| One thing is regarding
the VAT. 5¥ 4c & ar & &4 9l = S |91 <@l o1, 98 9u1 396 7d 3 G &1 garl| 7=t fag St 5 9@ wwa wer o1 VAT is
the system which should br brought in. @ifém s 1993-94 # S wu=1 S=ei= <@ 21, 98 X el &) urgl F fam w5t ft & wef
FHE, TE O ¢ & i et 7 g8 wfafee tdege |t @1 971 @1 wae e ofk sremr R 6 g <o de omeft @y St =nfawd
VAT and services are the two segments. g1 Sii€ii uig aftrea @ 3ifte Haeqe o Al sad $o Il 31 Rawd 8 wadl g,
ga®! ¥ fear o1 w@aar & but here is the system. & 7y RaRis @& @ @i 98 § geHiHS |d @ sicds &z waar € & wi
urdt @ 9ma | 99 faer off @1 99 § o1 a@ Sed TanHe X9y sad 8l i g1 But that is not enough to cross eight per cent
growth. arR e ufaera i<t @t M S 2 a1 service sector and VAT are the two concepts. @@ smgfaateaxor gmm, wxe
g, afee wrer & A fag #=1 Sft &1 w39 9 @t &R Wt ensfia @ 9w g 6 waE fGg Sft 1 1993-94 @t wfta | FEn o --

"Our excise duty is also to be simplified with fewer rates and our long-term aim should be to move to a



value added tax system as in the case of most countries. However, a nation-wide value added tax system
cannot be introduced overnight."

HIURT IS S 1993 ¥ AU 9@ I off, 3R HTUW TSl P a8 WO e e oft @@ € w7 w9, wada e ot 7 99 g fFanl & gee
ferg St qerd St =anfey ok  Swet aurd et g

it gditor eUTA : ST venH w3l St 7 wer 6 Jue S gl aia g, S9! avg A (g off ff 9uAr g v 9, o uE e 91 a 2l

ot fopdie |« s #eETE fGE ot 71993 # 3B fUR W@, 98 oFR S6! Uid A1 g AT A G &l BR @ a1 A Wi & =g
fo faeehl # o1 S wnfia wog € 1 o= =i d ot S g9 e ¥y 8, F 99 9t 9 enfier s =gl They should ask their

State Governments that they should come forward for introduction of VAT from 15 of April.

SHRI PRAVIN RASHTRAPAL : My dear friend, all the Chief Ministers have agreed to it in the Conference. You
should know it.

st fpdie |var : sud ara teHen T &1 sufory § SHET Wid FRal gl e arg # et @ g w5 wadl € 6 g9 e ang TEé

B | g 3R ft o U wed B B o weHifae A 98 aarn anfRel de gl i 21 F snue! afdfy Sy & 9§ SerEer o
TTET § 3R Dact SIS B ard BT ATEd] §) s H 20 o S &1 379 Afdd SHa A JTIRCY §HTT DY 8, YeveTie SRl $Heol
B &, e ou SRR @ fREE ¥ teweic S IR o Halelhd guiR & 1 € 3 s afdw S fum A 47,000 dvenw € o |fds
S W 21 39 ARE W I Aud! gurEe A €, S gerafe Rived 8, Iud W guR &1 2| |l 9 afd S aga fan s g,
it Tt @ # el amanl SwS forg @ e @fey, ww Wewn @ifgel F sl & ar d e @gmi The Government should

make up its mind very clearly. # aerg g & s wea: @ wed d @a1 A1 5 1997 # 6d FUR B HUY SSRAT BIgd F o o,
Sl 374 9BV 37,000 HUS BUT B 74T

IIH BRI I S8 A o 1® a1l @l A4l & qrave {50 wierera wmeT 01y fa@rg < W@ 7 ofk dife g # 10 wfoea wamer 7y fars &
@@ 21 These industries are major parts of our economy. s gwrgFaR & T 60 @M@ vUd & Aoiged dar 3 € We
should make our own mind very clear. srs wra @iféd =3 g & forg smuat 3R Swdr g1 s ¢o ge < §1 98 10-15 a1 &
forg it i & Afd o R R AT TIdt SR | BIE wWede a1 Wt & oY a8 g9 g9 qudn 21 # et sifies iR gwrarg deer aredr §
f g0 yr F fRufa & forg smum RIS veel & we o & 81 erge ¢ad =g & geM & fory #7 ugel ) gema A € f& you will have
to appoint some study group. ¥Rd @ 3@ HRINCH U gt Bifcerd HiRe 9% v Fu & 7 Rige v @ 21 F srue
P T § THAT gl IAD HRY HIRUNE ST I8 ¥ FIve 81 @M &1 36D IR 7 AR AR 1 32 Ue &1 Alc Ade foar a1l You
shift your promoter company, you shift your headquarter, you shift your registered company and we will charge one
percent tax. s7a fory HilRers &1 vt 9 g o 1 iR ot e guferg gEd ar 7 gt Wik | wre gnml

S I-Aed €1 T8 W 1 USaReIgeiie WY o 9 # «ifd U w1 oft Yy A sive 7E ww €1 39 9 @ A fsel 9 |l @ FaR $8
w1 &l You will have to appoint a study group which should go into details of this. # @ # worem <= argan g1 Our

foreign exchange reserves are going to cross US $ 80 billion in the next one month. sw@ wror wuar # geelt a” #oiqd
g1 21 alfdhe e ot |oreH fRar @ & 96§ iR a1l & Ul WISHRe SIS € D! Y YW B B HIH S [ | A
HE1 ga1 € & 6 e RmieiRal @t ol 39! ok 7fy <+ =rfau|

31 AT Ugel IO # HEHH AT o7 | 7§18 & G 7 HEw @ Sd Tl B Yere fhar o, ofed a8 w Wl o gRara € sawr o 3
TAITHE HRAT T, ORI TROR 7 IAH1 @i 4 IR AEH I8el AoR A1 81 SHEF @Ml A a1 2 3R 3+ 39a fog <ot daeE TAred
ferar ol oifdesT g Wt a1a 99! vaiceE &1 <1 &1 What would happen? @R & urd 411 et 21 okd R F S&HA-T T
THH B 3 A < 21 A BT GISife-RAIE S AThl 2| HIRIER, 3 54 gore Tal B WA Hy, o I99H 39 IR B e #|

U Teld-weH! srEarl | da1 81 W@ 214€| (exaura) Let us go for positive things. @™ @ da & ar o, umilferd @ ar # GRe-a¥e Bl
Tad-weAAl Barg o1 %@l &1 You have tried to bring inside the tax net the branded oil only. # svei & serewer &= @@ gl
XS DY BT H{Iell B dles ddl & IaH! U ek @I SHiad 64 94 & 3R TMexsl S A fHdhre < a1 98 3vs! 54 v9d 7 el

TG | 98§ e 991 FHufaai a=meft & ik I6ad FR va ufrera vawrds ar et € @ S9a ar § surer smufy w8 et @yl
Because we will have to increase our tax net. #ifean # & $7 $© A 901 ® 21 ST6 TR S <A1 TS FAMMD A M B,
TH SIAT BI, FeAH T & Al B A JHA 8 aren 781 21 # syl va ofik were & =g | Cash management of the
Government. sre-a1e HHfedl # 9d 89 dad & 31k HifF d a1cs ysprse SiifSer § SH AN 3Md SRUNTA d4 W &1 B TS Sl
Edl & SR gEdl ax% 9 e @ 3R W @ @@ €1 Cash in hand and cash at bank is in lakhs of rupees.

9 gde AN H Ugel ATH YA AT 3R H IHD! 3N e HI LA DI BT el g s/T-eb A & 3iferd Awie § 4 H# o9 49 Sl g,
W9 9% 98 HYU-gi-e-s <edl ¢l w4 o9 wiedAr € f you ask some persons to see that the annual expenditure of
autonomous corporation is Rs. 4 crores. s9+ # &1 &g $IAT B (HIST H Bl aIieq| § 3UHh] 376 HIUNIT~F & 9H ¢ Fhdl
g1 # s U 3R Bier | IETERVT <A1 ATEdT ) URed | H 12 Fe ey 8 A J8f Al §, 98 Ue e 3nfhe e 40 9 A g,
S8l W 11 FIR He 39HH UHS—ed 8l & 7 981 W N &9 o & fory armd €1 ufafes $8a-+8a 400 o oz § @S w&d €, o
qeary Bl & oY Wi Hifeo=a & € 5 80 9 90 e &% & @d § 899 Wigad A g) o ®el € % gae! gy fhar oyl S-e
a1 TN 3N, S $Y ft wEAT &, 98 HX A1 AR | gEw Q1 A1 g A St B wedt e #1 anft wAgesdt uR 27 wuy wd o & e g9
G- & fRuy o 8, a1 7 BUY BRE B | | § o B gevesd 8, 996 Bragl el




# amue ear # g-di ol 3R e H ATy 319! aTd FHIE S| 8 Sadad Rived ®f QuRAl gred & el ar ¥ 8w g@ qg Sern
o1l 359 do # e & g oy doo Raer o afeT swd fage @ar 81 Tora & fag snoe das Raeraw e 21 v vt g,
Rdre ts ga@, Rras! s fara far 81 afea g1 2 6 Tied-de 3 € & 79 9§ 98 H9i S1aa So1 W@ 81 UE aR S I | |
T o9 @ 11, A QA EIR TRIS TIY AIA ATH] Td HET G971 §6 FHR F& @11 R 7eq @1 @Ra HA1 9med &, odAfdT 99 ®
AH T B YA HeT arfag]

HeIgy, ofd #, # e gredl € & A @3 ot 71 <9 & pafd & vy w e &1 gae e 21 F g R S St @ g wxen g g e
I U AT HR 1 qoic o HIG1e1 S e J @y, s IR g aren aue wgd fBar 21 § fwas & @ o aad g 5
AF 31ed fIgr araidt St & g ¥ TIEIY @) ORER 39 YER S uiferdi &I ovfa § argft, o g\ 21 |t # faww # uigd we w
ugd SRAT| # Y ey are @an gl

1818.

st T s (Muretisn) - wufy wEed, w65 St g aga aeie @1 § wnelH Si Wrd s g1 79 paeran @ b g avie
% ARY 3U & |ANTUT M S U SUEl B KA a1 &1 # 9@ qoie B o g a1 |l 3 3fiR &3 B S8t g=i 1 a@ b1 b A
2, 991 # I@ A T BAR S fFEMI @ ORG W1 & 3R WiE a ot A Jed gig 3R Afenst d HH a1 g6d B dlel JHA UR 9d ToR
Srerd &, df ot & {6 A #@=i <ft & e @ ol 9 anardt o gadt et SEEn S aiEd 8 T

HEIGY, 9 39 @A & & b @re Bidedl & qent &1 w78 e @ity ok T @ gwan amw e aifgel g9 el @ warg da
B, AE @A BN 6 fFArEl &1 JHAr 8 @1 2] 89 9Rfig € fF A w5 oft 9T SR &9 4 faEl @ aR A R $9 9 $6 AR
B |

T ard I8 ® 5 ot 2w # e oY 5f @ et srdger 2 ok s9dT U otwTd duic § @ B el I8 81 3! FIR0T 81 9d fER &
dean | Hdfta gifed e wew # aman @ g9 @1l A S9! 8RRy frar) 9af & wwy wweR B 3R | A Sumer 75 o g A4
oft 4 g9 ard &1 o fpan o f fagR & wwarg @ wreh ik g 7' E 8 S P v ww ek @1 Wig ofik gEw I de 8 S| o
3El IRE ¥ W & fh fde 9-a9 S g9 9, 9 9t ST 9o Y| SIRES e wY, avad] &Y, eHRI 99d A1 By HHifewH T8 8
QIfth ARA WXPHR B 29N O Hl &I[ 1 12V | HRA TSR AN R i@ Ha &1 &H D1 3R sfidbsl & MR W) Gl a7d 2 = 2|

AT g H oft 7 3R Wt faw w30t oft 5 aoie wior A AfeE & O @t 91d ) €1 a8 Ud st 9o €1 S gend urelt & fasr
YT & & s ITa BHd @I afd 8l 8, 37 gardl A Tl A | v 8, 78 UF G @1 ard @ ofh S 39T & 9 S0 |
A areft AR & BRI 918 W SvEE B & ford § IR fQER, gdt e, I98 dd o gdf IR uew & gare wifie § 9Adt avw A
g #3f St 7 BIg e @l QA 21 g A B {6 qure @ A arefl Al @ g AT A BT bls R FHEE 9RA WER B gl
12| 36 aX A ATl W¥hN W It HYP BIS &l (b arfeyl feR S e 92w ot gowregax Ul BXd & a1 S 8, 7 918 B Bl
facgper avarg 81 WA £1 TR ¥§ Dad Bf 99 TE & BT a8 i 918 B HRU BB W B IR O a¥G1S 81 A &1 T B QAT aRE B
S @1 wfe at WY W W werd g @ &R ool i T A el @ e €1 e Suere s T aeft onft @1 vy weR @ 9
o+ STy T8l 2 o S99 91 9| 89 ArEg faw w93t oft 9 smug w1 for gt Hdetr e Y s Gl e SRa R B fgur Wiy arfe
AU O B G| oW F 91 dg g oA 3E% axdlg Bl & fOnT # ¥ 68 o ey o+ fagR # a6 X sxarg Bt €1 3Ry & ¥
weT geaT & 6 & o weraar et arfRy, 98 1 feh @1 F R 39 ara &) Sewen arean € 5 urer | ol areft At & framer e
B AER 7 5T TWER & U & 3N 7 € Sad an & aral e BT HEFER &1 8699 ¥ed 7 31K Pafedl § 39 Fare B B ard ol efc
&H ga@T BIg A M T8 fra @ gl

A W oft 7 B & & 7 arETh, wo-gd & ax # 93 abiel @1 i e 81 9 fIER @ 9gd 9 sard # B, ofi=, &k et
AT ATYH ST A B 81d & ol b ISdd WA BT BIg sau Fel 8| Hed 40 IIed Bl SEW 9d1g 81 oI & 899 Ugal Hl A7i 3 off
3R BT B P AGERAT B ST A STAT F GST |, T | 3R OFRYR A &9 Bl DI gAd 98 of 11 1 Fball & 3R I\ o foran
S Haba 21 dfe T8 B e 81 @1 217G B Wl 9gd g9 Twm w R § idft 81 <fieh B aga @ @t @ siw g7 A # & geae
e T ued &l

HElgy, AFHTE o #ait oft a8t 90 €1 faer | foxdia Snesi o o Faw 8 3R <6 1 99T I 3i9d WEl 53.4 € 981 (W8N &I deany &
S @ q1% |TA 20 8 T4 81 g e fuifie YR o1 §@i A &, s oft fer & Wi = 7€ 2 21 fiER & 39 gEd 9vE 9t 9 @
3R fAER & S fFaw 8 gar 21 S axE ¥ U Aot § dBi B o Wedn & ARy, 89 At ff e W wR #ifdnt § dad € dai
1 Sl EUAT BT ARY, 98 AN dabi &l T8l fierar €1 SWfelv S9 U MUK &= <=1 drfeu|

ARGy, TR T8 YR FS%) dgad oredt off ofR i+l IueT # &0 QW & GER-ARR FaR & U I lfh 3 89N A SET FH 81 W@ 2
EHAN Te 32 IR Bt off srardt & \@Ha - 29 IR faeR # o 3 <fdyr R  3iiv ans o B-d1d Bag) e 85 # 9ot W@ & afe
I i ¥ 3ifs Repad &7 &, IWH srewT HH TE 8 W ¥ A I YN o 39 & gEv It § i+ sa o wermar & o fEr
Iad f oG W& AT B A HA St /i B F g8l B OR SR BT 9ER HA B o BIE SRR Hed IoR Syl ggd W PR
Widedl H Toigxl @1 aebrl drdl €, fBAMT &1 T Hod arebl g 3R 3ol W Sl =YATH U5 9K Wb = 79 fhan sk yar #=1 oft 4 39
we | =iffa fa, a8 ft € e -1 21 8w for & Murertst 9 o €, 981 |y, faeafean R wag) & R feami &1 71 &1 <gan
Tl e ot el A o w1 ¥ $6S v S AU ¥9A U WBR BT YAad @adT qeu 2, 98 ft 78 et wr 81 S e wisw =i
@ fran, Sa® a1g Read e & fRae @ a8 f ggar wom 7R gg oft 98 ¢ <@ &) Pl B 39 a)E 3 N o B

#eErgy, # At i W off @ e fMdes & argm 5 e 3t 5t anfdies fRfa 2 ofk dwnesl &t ot & 8, See! 3@d gy e & fog
S BN 6 I90 TR W Ol B TWHR FT Tl 8, SUDI 716 e R o G 9| R $1 greq onrs 9@ @ve 2| 89 T8 7r9d 8
o5 ar® Bg WER B FAESE! ¢, T WHR A s9d waEE 2] AfhT o &1 FRul gl Ry ook 81 1 &) v Rw &1 guRy amHet
Tl ST AT, 98l bo-BREM o, @ar off, 98 |9 svwe § gor 1 ok gEdt ok S g amweeh @it 8w @t B wdhd o, Iud =

HTel 3T aTell 918 | gHIR WA JHar sl gl




U URT SIPRCFIR qdig 81 SIrdl 8, ¥ g it §, Wl gate & st 8, wrd At Tt oncht €1 gwferg v v @t o fufy ek
gRfRafy 8, S g7 fell &t #A5g T &t grada ® 7d 2| gfery 7 vy g wom 6 fagr @1 ff, 5 v woer o st sy g, faen
9o & BT B a1 WY, S MM 981 &1 &M fHar S|

T2 TE] B WY H A AT A BT g

st faampar vare g (Hiewn) @ wunfa Y, smue! agd-aga g=gae| § 9gd a9g &l o1 ared gl 51 guie "7 A w3 ot A
rqd fbar @ ek o evae w Rl 2 9w w aat s argar €1 S Aee] @g @ on @ € e anfio e @ aere §, 9w e e
TR W fraraa o F ¢ @ <@ 2

3l e 3l AT ASE TG B AR H ARE-AE DI IS AR & ST & JTeNT-37T HHHI Wl 7 A8t e, S A9 g1, Afh axaa
w1 fRIfey 2, a8 # St g S S a1 dredl g1 39 91 & 3l dob i B9 Yo 1Y € A & sREe A ordr 2, # agi & an |
SaT g 3R 3t qarr argar € fF ot 9@ e B i g 9 & urar 21 swd wad 9t wrf) gu A @) SR s areft goid @
T B T8 HH FE AT, A B HRANRT FA a1 A B HH 2| S ATHR T IHD IR g qaran w1 B K worf & mnerw
¥ 39 Ao & e e o 2 g 8 21 kit veER O Iy TR B e AreH @ 9 A fhafra e arelt voirdt 8 21 et
B FH T HRO A R B TSGR DI Ao g3 TE 81 et §1 gafere 3w e & fF 39 o oft e 3 3 o 21

HEIGY, gAY a2 o deet &, 98 78 & 6 wor & wore w5 St A weufy wEeT @ st R gerare @ IRerE B SO i gY 9dTs B
wqof rtea A & dad st ft qRar B w 21 ag oredht ard 2, Afh T e a8t ugw w@r @ a1 7, gt ff 9 @ srewa 21 R
A1 St 1 gar arEd § 6 ards v & RSE el d omre 9@ mn, gt | amdfed a3 i, dfdE 89 o 9 & g Y A€ § eiiR
foremelter Gonm v ang. & ftreRal & wer T fR s @ fove &) 9 o @ R R s @ W @ o Yo € Suerer 8T 2
9 91 BT o9 7EH 81 101 Bda 9 gE o o 9 B AU Yo A8 iyl w81 21 S9! 3R A 31wt wArd 8 @1 8, Al bl 3T i,
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SHRI KHARABELA SWAIN (BALASORE): Sir, | rise to congratulate the hon. Finance Minister for presenting such
an excellent Budget. The main thrust of this Budget is to attain an 8% growth rate. Most of the people may say that
when last year we had attained the GDP growth of only 4.4%, all of a sudden, how do we expect, to rise to the level
of 8% next year? To double our per capita income, we require 8% growth rate for consecutively next 10 years.

Sir, last year, we could have attained the growth rate of more than 6%. It was Indra Dev who went against the fate
of India after about 12 years because of which the growth in agriculture came down from + 5.7% to — 3.1%. | do not
think that in any way, any Government, could have done anything about this; and could have improved the position
of agriculture, when there was an acute drought throughout India. But, in the given situation, the hon. Finance
Minister has done his best.

Secondly, he has retired three billion dollars of high-cost external debt. This has happened for the first time in
independent India. There is a Debt Swap Scheme with the State Governments. It will help the State Governments in
retiring their high cost debt for Rs. 81,000 crore.

Thirdly, he has looked after the middle-class. Sir, middle-classconstitutes about 1/3 of the population of India, of the



voters, and by the next decade, middle-class will constitute 45% of the Indian population. About half of the people of
India constitute middle-class. They have a life style. They have an aspiration. This is the sign of resurgent India.
This is the economic resurgence. It is because from the days of bicycle, from the days of bullock-carts, we have
now come to the age of cars, air-conditioners and refrigerators. Now, about 4.5 crore households in India have
Cable TV, and about 6.6 crore households have the refrigerators.

If the Finance Minister — for that matter, any Finance Minister — does not look after the interest of the middle class,
then naturally he will be doomed. So, the Finance Minister has looked after the middle class people who are the
opinion-makers of this country. Many people criticise him for lowering the costs of cars, air-conditioners etc. Why?
Is the Finance Minister looking after the interests of rich people or the people who own cars and air-conditioners?
Nowadays, it is not the rich people alone who own cars and air-conditioners. It is the middle class people who own
them. Nowadays, these have become the commodities of middle class people. So, that has got to be kept in mind.

Let me tell you that one car provides employment, directly or indirectly, to about ten people. A tourist who comes to
India — or to any country — provides employment to about seven local persons. Do not think that it is the rich person
for whom the car is required nowadays. Car is not only required for him, but it is also required for a garrage-walla,
car is required for a petrol pump owner and since it is, most of the times, used as a commercial vehicle, it provides
employment, directly or indirectly, to many people. So, there is absolutely nothing wrong in reducing the taxes and
duties on cars.

There is a criticism made against this Government that the interest rate on small savings has been reduced by one
per cent. Many people say that what shall we do now, we earn money and keep it so that this money will revive
them during their retirement period, and that it will keep them alive. This is what they say.

But take the case of real return. There is something called real return too. This interest rate is closely associated
with inflation. If you take this and adjust it with inflation, most of the saving instruments are coming close to 6.3 per
cent, as high as what they were during the early 1990s. In the early 1990s, the rate of interest in the small savings
was quite high, but so was the higher rate of inflation. If you deduct the rate of inflation from the rate of interest, you
will come to a figure which is called the real return. The real return is actually more, though it seems that it has been
reduced. But actually, a person gets more from this. | thank the hon. Finance Minister for doing this. Shri Prakash
Paranjpe was comparing the figures of China with that of India. He was saying that this is the lending rate in China
and this is the lending rate in India. Why was the lending rate in India so high? It is because we are also giving a
very high rate of interest to a person who is depositing the money with banks. Unless you reduce that you cannot
give a lower lending rate to industrialists. What the hon. Finance Minister has done would ultimately lead to revival
of industry and it will also increase employment potential of this country. So, from the core of my heart, | thank and
congratulate the hon. Finance Minister for having done this.

He has tried to boost the stock market; he has tried to build confidence among the small investors; he has tried to
bring back investors into the stock market, who otherwise had lost confidence in stock market.

Now, the dividends have been made tax-free. The shares of the listed companies bought after February 28 will be
exempted from long-term capital gains tax. Mutual Funds will become unbeatable destinations for investors as they
can now offer seven per cent tax-free returns on some schemes. So, these are the basic things by which the hon.
Finance Minister has been able to attract the small investors which were running away from the share market.

Generally, the monetary activities in India are debt-oriented. If you go to a village and tell that somebody has
invested his money in the stock market, he will say that that person is gambling. Stock market is synonymous with
gambling in our country. Everybody takes loan from the village money-lender only. But now to bring more liquidity,
more depth to the stock market, the country must congratulate the Finance Minister for whatever he has done in
this regard. | also congratulate the Minister for having revamped the tax regime. From a suspicion ridden , coercive-
driven system, he has tried to bring green-channel system where the basis is the trust and faith.

You will be surprised to know that the cost of tax-compliance in India is 48 per cent. For paying one rupee income
tax, you have to pay another 48 paise as consultation fee of the Chartered Accountant. Shri Kirit Somaiya is the
Chartered Accountant and he will charge the tax consultancy fee. Similarly, you may require other such information
for which you may have to pay these 48 paise. So, when you are paying one rupee as the income tax, you are
actually paying one rupee forty-eight paise. Why is this happening? This is happening because the tax process is
totally complicated. The hon. Finance Minister has tried to make tax payment easier, tax evasion harder and has
kept the tax rates low. This is how it will boost the demand in the market and lessen the harassment of the tax
payers. The tax payers can now file their returns on-line, by using computer. Simplification of tax procedure is one



of the best things that has happened in India and | would like to congratulate the hon. Finance Minister for that.

| support the introduction of VAT, the ultimate abolition of CST, additional introduction of Excise duty and Service
Tax. The Government is now going to compensate the States. Initially, some States were apprehending that
because of introduction of VAT they would be losing the Sales Tax. But when the Government has come forward to
pay for the difference in loss, | do not think anybody will lose on this account. As per VAT, there will be a uniform
rate all over India. Do you not like this? Suppose | want to buy a car. | know that the sales tax is more in Orissa and
it is less in Calcutta, | will go to Calcutta and buy it from there. But now, with the introduction of VAT you will have to
pay a uniform sales tax all over India. Is it not a good system for a country like India? Should we have different rates
in different States? | am happy that all the Chief Ministers have agreed. | am thankful to them and | strongly support
the initiative taken by the hon. Finance Minister in this regard and | hope that this should be continued.

Sir, as regards Health Insurance Scheme, | need not repeat it. After paying just Re.1 or Rs.1.50 or Rs.2 per day,
one can get about Rs.30,000 in a year for his treatment. The just retired people could also get around nine per cent
interest out of some Government Scheme. These are the things which | fully support. The hon. Finance Minister
has done this for the good of the people, and for people who depend on their pension benefits as well as interest
on their deposits after their retirement.

Now, | would come to the subsidy. The total subsidy in India was Rs.41,474.43 crore last year. This year, it has
gone up to Rs.48,636.23 crore and 30 per cent of this accounts for food subsidy. We are providing 30 per cent food
subsidy when the godowns of the Food Corporation of India are filled with foodgrains such as rice and wheat. We
do not know what to do with this rice and wheat. Even at this time, we are paying 30 per cent food subsidy.

As regards fertiliser subsidy, there is a hue and cry everywhere that faswm fadieft s 21 It is said that this
Government is against the farmers. | would just make a small point that out of the total subsidy of Rs.48,636 crore,
only a small portion of Rs.12,700 crore accounts for fertiliser subsidy. This has been done only peripherally. | would
like to ask one thing. Who should get subsidy on fertiliser? Should it not be the farmer? But is it the farmer who is
actually getting it? | will give you one example. You import the fertiliser from a foreign country. They will give you
fertiliser at a cost of 140 to 150 dollar per tonne. But in India, the price varies. There are six types of fertiliser
manufacturing units. In every factory, the manufacturing cost is different. It varies from Rs.6000 to Rs.12,000 per
tonne and the Government is paying for that. Why should we pay for the inefficiency of the fertiliser companies?
This is one of the questions. But | fully agree that if we import fertiliser from outside, many of these fertiliser units
would be closed. We do not want that they should be closed. But we want that there should be uniformity in the
production cost. | congratulate the Government for dividing the fertiliser factories into six groups. Naturally and
gradually, after some time in 2004, a stage would come where the cost could be fixed uniformly. | am very happy
about it. | would also appeal that in order to reduce the fiscal deposit, a little portion of burden of Rs.12,700 crore
may also be moved to the farming sector.

We do not charge any tax on agricultural income. There are many people who are not farmers but they show a lot
of money as income from farming. Should they not be taxed? There are many people in this country who have farm
houses and they show a lot of money to have been earned from the agricultural sector. They are also getting
exemptions. So, | would appeal to the hon. Finance Minister that even if he does not want to tax the farming
community and the farmers, he should think about taxing the non-agriculturist farmers who -- in the name of farming
- are converting their black money into white money.

So, he should think about it. He should consider whether this sector should be touched or not in the future.

Sir, | am very happy that the Finance Minister has gone in for re-structuring the debt. Shri Kirit Somaiya has already
enumerated the facts with regard to debt swapping with the States so that the States could retire their very high
cost debts.

Sir, the point about infrastructure has already been touched upon. | know that it is economic growth alone that can
bring prosperity to this country and this alone can help generate employment. All the time we say as to how many
jobs have been provided within the last one year. Can any one provide Government jobs to everybody? Is it
possible? If you go to any place in the world, you would see that it is only by way of building infrastructure that there
has been an economic revival of a country. If we have economic growth, then automatically employment would be
generated and people would stand on their own legs. They would try to earn money and they would not have to go
to the private factories or Government institutions begging for jobs. This is exactly what the Government has tried to
do.



Sir, | would like to say two to three sentences with regard to disinvestment. Sometimes we race at a very high
speed and then it seems we have to put a break. Today,we say, let us carry the entire country because the political
community would have to be carried. | fully agree with it. But what happens if the political community willingly
refuses to co-operate?

18.57 hrs. (Mr. Speaker in the Chair)
MR. SPEAKER: Shri Swain, would you like to continue for another five minutes?
SHRI KHARABELA SWAIN : Sir, | would need another five to seven minutes.

MR. SPEAKER: All right. You can continue next day. You would be on your legs when the debate resumes next
time.

Par Ay e (HERISEIS, S.9.) @ 91 areger Sfl, ol ofd oifay & Ueard 39 Wed & 3iay ol Uoe "ew W a7 e [y
AT B iTfd HHe HEE] W RIT SY MY A, IW W Ha A gat gt @ off| Aray, 9@ wwy gat & SN g9 iR te At wew &Y
T @ 3R ey T, At SR ST & | gud Al snuat wa @), wad @ wra B 39 ugdt @, @ F ud forg emmmneff g
X SVIGT B UE P Ui STEN BT 9/ TE1 O7| TH Al sl & 3faR T avg W IR o %2 8, 99 IRl & FRIeo & v ghe aruet
ara vt oft ofik Pt & oferfa &9 sruft ara e @mEa A o W Wi § 5 A} faredt ot g @ So € ot @ srgaw wfafes [Eemd
a0 &1 97 el & ST € SIUR AU AT I Y B9 ST Hd © | 99 wHA Ol 89 o1 aTd ot off, 9 S e wRad &
sfaiid & Ul ard wEe @rEd A1 $o A "ew, R ot SRl R gdrd &1 A1 e awe @1 Aifew TE R o, 3 d@ta w 91 9
e W g9 B8 T 78 oft | @f o dw @ S=F vale &, swa d S gonl IR gwd wen w1 fpeft st oft oW wgh e A A
e g & = e gl

JTETET HEIGY : UH a1 8, M9 o $ fohar gaa forg amas it fae fpan &, ag § wiigra dwar g1 ofh foy ot Tt ara =& &1, sos
FAX T A1 B

The House now stands adjourned to meet again tomorrow.

18.59 hrs.
The Lok Sabha then adjourned till Eleven of the Clock

on Friday, March 7, 2003/Phalguna 16, 1924 (Saka).



